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Trading in s
Foodgramns
Government will have an idea 13.10 hys,

of the dificulties thst may
arise in undertaking full-scale
state trading and the steps
which may have to be taken
to meet such difficulties.

(vi) In regard to the establishment
of Corporations in the States
to deal with state trading,
there are two aspects which
require consideration. The
first is whether there would
be need or place for such a
Corporation in the ultimate
pattern of state trading. The
basic policy is that village
level co-operatives and co-
operative marketing societies
should be developed fast, and
there may eventually be an
apex marketing society in
each State. In this ultimate
pattern there seems to be no
place for a Corporation, It is
not worth while to create such
corporations even ag an inte-
rim measure, for if a corpora-
tion is created and its func-
tionaries and agents spread
out, this may well create vest-
ed interests and cause delay
in the development of .co-
operatives. The second aspect
is that there may be quite
serious practical difficulties in
the functioning of a Corpora-
tion, for a Corporation would
be outside the Government
and it will not have any legal
competence to enforce any
control nor will its employees
enjoy the status of public ser-
vants. For these reasons a
decision on the question of
establishing Corporations in
the States has been deferred
until greater experience of
state trading has been gained.

This scheme will be placed before
the National Development Council at
its next meeting to Be held on April
3 and ¢, 1989,

DEMANDS* FOR GRANTS—contd.

Movietay or Scoevtrric ResmascH m
CutruraL  Arrams—contd.

Mr. Speaker: The House will now
resume discussion of the Demands for
Grants in respect of the Ministry of
Scientific Research and Cultural
Affairs. Out of three hours allotted
for these Demands, two hours and
cighteen minutes now remain.

A hist of selected cut motions relat-
ing to these Demands has already been
circulated to hon, Members on the
1st April, 1959. The following cut
motions may be moved subject to their
being otherwise admissible—

DemndN No. of Cur Motion
0.

——

74 1085, 1066, 1067, 1218, 1219,
1220.

7S 208, 209, so1, 1068, 1069, 1070,
1221, 1222, 1223, 1224, 1225,

76 1226 .

7 1227.

79 2ro0, 211, 1071, 1072, 1073.
80 1228, 1229, 1230.

Need to develop promote and protect
the cultural life of the Bengali
speaking population of the border
areas of Bihar contiguous to Bengal.

Shri B. Das Gupta: 1 beg to move:

‘“That the demand under the
head Ministry of Scientific
Research and Cultural Affairs be
reduced by Rs. 100.”

Need to investigate into the culiural
and educational handicaps of the
non-Hindi speaking population in
Bihar.,

d‘ﬁ?wnd with the recommendation of the President.

16(Al) LAD.—4.
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Shri B. Das Gupta: I beg to move

“That the demand under the
head Ministry of Scientific
Research and Cultural Affairs be
reduced by Rs 100"

Need to promote and develop the
culture of Adiwvasis i Ind:a

Shri B. Das Gupta. I beg to move

“That the demand under the
head Mmustry of Scientific
Research and Cultural Affairs be
reduced by Rs 100"

Need to gwe financwal aid to popularise
Chhou Dance of Serasketla

Shri P K. Deo: 1 beg to move

“That the demand under the
head Mmmstry of Scientific
Research and Cultural Affairs be
reduced by Rs 100~

Need for negotiatwng with the British
Government for the transfer of
Koh-1-Noor diamond to Indiwa

Shri P K. Deo: I ber to move

‘“That the demand under the
head Mmstry of Scientific
Research and Cultural Affairs be
reduced by Rs 100"

Need to shift the Indwa office Library
in London to Indw

Shri P K. Deo: I beg to move

“That the demand under the
head Minustry of Scientific
Research and Cultural Affairs be
reduced by Rs 100"

Need to have a separate circle of
Archaeology in Onssa

Shei B C Mullirk: I beg to move

“That the demand under the
head Archaeology be reduced by
Rs 100"
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Need to aflocate adequate funds for
the mamntenance of the protected
monuments m Orisza

Shri B C Mull'ck: I beg to move.

“That the demand under the
head Archaeology be reduced by
Rs 100"

Failure to evolve a policy for syste-
matic excavations at Karia Sarnath
and other places for expanding
knowledge of Buddhist times

Shri 8 L. Saksena: I beg to move.

“That the demand under the
head Archacology be reduced by
Rs 100"

Failure to conserve the archaeologecal
relics 1n Budhpur in the diustrict of
Purulia West Bengal

Shri B. Das Gupta: 1 beg to move

*That the demand under the
head Archaeology be reduced by
Rs 100"

Failure to ecplore further the archaeo-
logical findings mm Joyda in the
District of Singhbhum Bihar

Shri B. Das Gupta; I beg to move

‘That the demand under the
head Archacology be reduced by
Rs 100"

Need to compile a comprehensnve
Archaeological gutde book of India.

Shri B. Das Guptr I beg to move

“That the demand under the
head Archaeolog' be reduced by
Rs 100"

Need for publication of various manu~
seript kept wm the archives of the
monasteries at Ladhak in Kashmir.

Shri P K. Deo: I beg 10 move

“That the demand under the
head Archaeclogy be reduced by
Re 100™
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Need for sending a team of scholars tb
Tibet to study Tibetology in the
mom:teﬂn there.

Shri P. K. Deo: I beg to move:

“That the demand under the
head Archaeology be reduced by
Rs 100"

Need for creating a circle of the
archagological department in Orissa.

Shei P. K. Deo: I beg to move*

“That the demand under the
head Archaeology be reduced by
Rs 100.”

Excavations at Ratnagirs w Orissa
Shri P K. Deo: I beg to move

“That the demand under the
head Archaeclogy be reduced by
Rs 100"

Need for declaring the Chousath Jogin:
Temple and other temples in Rani-
pur-Jharial. Bolangir District as
monuments of national importance

Shri P K. Deo: 1 beg to move

“That the demand under the
head Archaeology be reduced by
s 100"

Need for speedy preparation of
National Atlas 1in English.

Shri P K. Deo: I beg to move

“That the demand under the
head Survey of India be reduced
by Rs. 100"

Need jor giving financial aid to the
Bombay Natural Historscal Society

Shri P. K. Deo: I beg to move:

“That the demand under the
head Zoological Survey be reduc-
ed by 100.”

Need to estadlish a muszeum at Ratno~
gir in Orissa for exhibiton of
archaeological finds.

Shri B. ©. Malliek: I beg to move.
"qnttbedmnd under the
head Scientific Research and Cul-

tural Affairs be reduced by
Rs. 100."
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Need to allocate adequate funds for

the development of Orin dance.

Shri B, C Mullick’ I beg to move

“That the demand under the
head Scientific Research and Cul-
tural Affairs be reduced by
Rs 100"

Failure . adequate dissemination of
scientsfic and technical information
jor the benefit of the general public.

Shri B. Das Gupia: : beg to move:

“That the demand under the
head Scientific Research and Cul-
tural Affairs be reduced by
Rs 100™

Need to provide adequate research
opportumities for scientsfic workers.

Shri B. Das Gupta: I beg to move

“That the demand under the
head Scientific Research and Cul-
tural Affairs be reduced by
Rs 100"

Need to ensure employment with
adequate remuneration for scientific
and technical workers.

shri B. Das Gupta: I beg to move

“That the demand under the
head Scientific Research and Cul-
tural Affawrs be reducef by
Rs 100"

Need for collection of oceanographic
data in the Bay of Bengal along
the Onsaa Coast.

Shri P K. Deo: [ beg to move

‘“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Scientific Research and Cul-
tural Affairs be reduced by
Rs 100.”



9301 Demands

Delay in the compilation of the Dis-
trict Gazetteers of Orissa.

Shri P. K. Deo: I beg to move:

“That the demand under the
head Miscellaneous Departments
and Expénditure under the Minis-
try of Scientific Research and Cul-
tural Affairs be reduced by
Rs. 100.”

Need for recognising Orisi dance as
one of the classical dances.

,Shri P. K. Deo: I beg to move:

“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Scientific Research and Cul-
tural Affairs be reduced by
Rs 100.”

Mr. Speaker: All these cut motions
are now before the House.

How much time does the hon. Min-
ister want for his reply? He Is not
here.

Shri Braj Raj Singh (Firozabad)' He
18 not here.

Mr. Speaker: Who was m posses-
sion of the House yesterday? Shri

Shri Nath Pai (Rajapur): It is
courtesy to the House that when his
Demands are coming up he shoyld be
here,

Mr. Speaker: He is coming Hon.
Members should aways give five
minutes

The Deputy Minister of Labour
(Shri Abid AM): I am taking notes

Mpr. Speaker: The hon. Minister of
Parliamentary Affairs represents nll
Ministers. Let the Minister of Scien-
tiic Research and Cultural Affairs
be sent for.

The Minister of Parlinmentary
Affairs (Shri Satya Narayan Sinha):
He is coming.

Bhri Panigrahl (Puri): Yesterday I,

was discussing the crisis of personnel
that the country is faced with. I was
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also referving to the Vigyan Mandirs.
I am glad that Government have de-
cided to set up more Vigyan Mandirs
in the coming years. But I had ¢he
occasion to visit one of the Vigyan
Mandirs in my State, and I found that
the Mandir was there, but there was
nothing of Vigyan in it. I would,
therefore, suggest fhat when Govern-
ment are taking steps to open mors
Vigyan Mandirs in different States,
at least the activities of the Vigyan
Mandirs should be looked into and
they should be improved upon,
because the main objective of the
Vigyan, Mandirs is to popularise
science among the villagers.

I also thank the hon. Minister for
hus announcement to improve the
salary scales of teachers who have
been engaged in engineering institu-
tions. 1 would urge the hon. Minister
also to look into the salary scales of
other scientific personnel engaged in
different scientific institutions, and
their pay-scales also should be
increased

The hon Mmister has referred to
the pool of scientific personnel which
has been created We would like to
know more details about the progress
of this scientific pool which has been
formed. We also know that there are
a large number of scientists abroad,
that is, Indian scientists hving ab-
road, but they are not coming to
India because the pay scale here are
not encouraging. Wo would like to
know from the hon. Minister whe-
ther proper steps have been taken
to see that those Indian scientists
lhiving abroad will be encouraged to
come here and help us in meeting our
difficulties 1n regard to shortage of
scientific personnel

I would refer now to the activities
of the three Akadamis in yelation to
the Orisi dance, You might have been
hearing during the last one or two
vears that we have always impress-
ed upon the hon. Minister to acknow-
ledge Orisi dance as @& classical danee
among uther darces of India We
were told that a sgpecial committee
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had been appointed to go into this
matter. That special committee has
formulated & questionnaire, and ¢the
guestion of giving classical status to
this Orisi dance will be divided on
the basis of that questionnaire. It is
something strange Whether Ona
dance is a classical dance or nbt, at
least those people who are interested
in Orisi dance and who are experts
in Onsi dance should be there in the
special committee, but if we go
through the names of the members of
that commitiee, we find that only one
person from Orissa has been mnclud-
ed, and he 1s the Minister Shri Kan-
ungo. 1 can say that he 1s may be
artistic 1n his eppearance, but he has
nothing to do with the Orisi dance
itself, because he has never studied
it and he has no knowledge about
it

I, therefore, urge the Minister that
when they have recognised other
dances 1 lncia as classical dances,
they should recognise Onsi dance
also as a classical dance, and they
should give all kinds of encourage-
ment for 1fs improvement

An Hon Member: without delay

Shri Panigrahi: I hope the hon
Minuster will agree that in regard to
the functioning of these three Aka-
damis, there should be a little more
effort to see that we do not agan
take resort to the bureaucratic way

Now, 1 would refer to the Depart-
ment of Archaeolgy and theirr acti-
vities, so far as Orissa is concerned
Recently the hon. Minister Shnn Kabir
went all the way to open & swimmung
pool m Onrssa, and we are also glad
that Shrm Kabir wvisited the famous
Konarak temple A special com-
mittee was sppointed 1n the year 1850
t0 see that special repairs were un-
dertaken so that the Konarak tem-
ple could be saved That committee
recommended many things. I would
like to know from the hon Minister
how many of their recommendations
have been sccepted. The hon Minis-
ter had recently been to see the
Konarak temple, and he must agree
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with me that within the coming Sfty
years the Konarak temple may col-
lapse, because the necessary steps
that were recommended ¢o be taken
by the special committee have not
all been implementetd fully yet I
wowd urge the hon Mimster to see
that proper steps are taken for the
preservation of this famous Konarak
temple in Orissa

I would plead that in the eastern
circle, the Archaeological Department
should have a separte circle for Or-
1ssa8 itself, because the number of
temples and other monuments 1n
Orissa 1s quite large, and in the eas-
tern circle, especially i Orissa alone,
54 temples have been recognised as
monuments of national importance

The hon Minister has gone to Bhu-
baneswar also, and I am sure he would
have seen that the Bhubaneswar
town 15 itself a museum town The
State Government of Onssa have
asked for Rs 15 lakhs for having a
State Museum in Bhubaneswar The
hon Minister also agreed m the beg-
ming, but I do not know what has
happened in the meantime, because
perhaps the hon Mmister is gomng to
reduce the grant and Rs 15 lakhs
are not gomng to be giwen to the
State Museum

I would say a few words now about
the presentation of the Rashtrapati’s
Awards There are some complaints
about the presentation of these aw-
ards I would request the hon Mn.
ister to see that when the names of
artists, hterateurs end dramatists are
selected or recommended, there 15 a
proper authornity to see that the re-
ally deserving persons get these hon-
ourable awards.

With regard to the technical devel-
opments in Orissa, 1 would urge the
hon. Mmster that m Orissa, since
there 1s at present only one engineer-
ing school at Cuttack, that must be
made an engineering college. And
at least the Burla Engineering Col-
lege must be adequately orgsnised
And at least four polytechnic institu-
tions must be opened in Orissa, one
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[Shri Panigrahi]
in Pun, one in Ganjam, one in Kora-
put and one in Cuttack, so that the
people 1n Orissa get the necessary
opportunities for technioml treining,

In conclusion, I would refer to just
one or two more items I congratu.
late the hon. Minister for the {fact
that he has increased the salaries and
pay scales of the scientific personnel
in the engineering institutions, I
would ohly request him that the pay
scales of other séientific personnal
also should be improved.

The hon. Minuster in his speech
yesterday has said that Parhament
should give the necessary encourage-
ment and protection to the officers, 1
would draw your attention particu-
larly to thus observation by the hon
Minister in his speech yesterday
Have you ever come across any case
where the Members of Parliament
have discouraged or cast aspersions
on any of the highest officers engaged
mn scientific purswit, which has called
for this kind of observation by the
hon Minister? We are always here
to give encouragement ¢o officers We
have never said that the officers
should not do anything, we have
never discouraged them 1 wish the
hon Mmister had not made this bb-
servation which he has made here,
namely that Parhament must en-
courage mtiative and imagmnation
among officers of all ranks We al-
ways do that We never discourage
any scientific personnel. We have al-
ways pleaded that more money
should be given to this Ministry, so
that more steps may be taken to en-
courage scientific activities in this
country,

I would urge that the entire edu-
cational bias of this country should
be m favour of scientific and techni-
cal knowledge., It must begin from
the primary stage itself. The time has
come to see whether the entire edu-
cational system should not be revised
and an all-India curriculum prepared
%o that right from the primary stage
the pupil may have a scientific bias
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in education, so that we can meet the
future needs of our country.

The hon. Minister has said that we
are admitting more pupils in the deg-
res courses of engineering and dip-
loma courses. but the hon. Minister
must be knowing that by the end of
the Third Plan we need 50,000 degree
engneers and 90,000 people trained
m the diploma courses. May 1 enquire
bf the hon Minister whether at the
rate at which we are admitting stu-
dents to the degree colleges and dip-
loma courses, we will be in a position
to meet the requirements by the end
of the Third Plan?

Pr. Melkote (Raichur). The Min-
istry of Scientific Research and Cul-
tural Affairs 1s a very important Min-
istry from the point of view of the
development activities ©of the coune
try We have a developing economy,
and we need plenty of technical per-
sonnel, and 1t 1s this department that
is golug to make arrangements fto
supply them

It 1s heartening to learn from the
hon Minister that it 1s his ambition
to set up a technical institute m every
district if possible, and as 1t is, more
than 50 per cent of the dustricts have
already been covered That in such
a short time the hon Minister has
been able to create this enthusiasm
and find the people to train the neces-
sary personnel is certamnly a very
good augury for the future of the
country, but there is one aspect in
this whole affair which I would like
¢o place before the hon Minister for
his consideration.

In creating this huge number
stitutions we should not lose si
the proper personnel to be sel
who have got to teach. Only i

I

in
of

far

choose the proper personmel,
proper standards be kept up,
sureihehon.mnisurhbarlng
i mind, but there is
feature.

also
Today, the rush to these
thnlhuhcomenryunt.

Ends

IF |
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do not go to the arts classes, they
chouse wiente and the technical
courses. The rush being very greav,
selection of candidates has got to
take place It 13 my expenence, hav-
ing served mn the selection of stu-
dents 1n some of these technical insti-
tutes, that if you choose the best
cadre of students, the percentage of
passes goes up enormously It 1s said
that in Amenca the percentage of
passes m these institutes, where the
selection is very good, goes up to 99
per cent Students do not fail at all,
and 1 do not see why a student should
fail If students do fail, it 1s either
because of sickness or some doméstic
or environmental circumstances, but
not due to improper selection or in-
sufficient or inefficient teaching But
here in India one usually finds  the
percentage of passes 1s still rather
low It may be anything from 50 to
60 per cent Even a 30 per cent failure
annually not merely costs the psycho-
logy of the students and their parents,
it costs the exchequer verv much It
15 therefore necessary that proper se-
lections do take place This has been
done 1n several places, and I under-
stand that most of the universities
insist on menrit alone and no other
consideration counts except m  the
case of the backward classes and the
Scheduled Castes where @ certamn
percentage of latitude of marks in the
imtial admission stage 1s pernutted.
Even here, 1t 13 my experience, and
I have seen 1t myself, that where this
latitude 1s shown many of these
students selerted do not usually pass
In fact, a large percentage of those
students fail In spité of this, in order
to give encouragement to these class-
es it 1s necessary to lower the stand-
ard by marks so far as admission is
concerned, but once ¢this is done in
so far as examination is concerned
there should be no latitude shown
whatsoever, because it is these techm-
cal personnel who have to deal with
the various important aspects of the
developmental activities, and in their
lacking in sufficlent technical know-
ledge mav land us in disaster

There has been recently a sugges-
tion made in certain circles that
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because the backward classes had not
this type of opportumty for centuri-
es, 1t would be necessary to give a
sufficient latitude for some years to
the backward classes and the Sche-
duled Castes opportunities to pass the
exsminations by lowering the stand-
ards How far this 1s a thing which
should commend 1tself to the Minstry
or to the nation 13 & thing which 1s
worth while examuning in detail. 1
for one feel that if the standards are
kept up and the students are compel-
led to work, 1n course of time ¢hey
will come up to the expected stana-
ards because there is talent in every
commumty and every community
would come up and get fair repre-
sentation according to their strength
m the total population This 1s what
1 have seen elsewhere This needs
our patience for a few years only
Therefore, instead of feeling worr:ed
or afraid of these onslaughts and
attacks on the Government due to
heavy taillures of these communities
if merit 18 made the sole criterion, 1
am sure the percentage of passes of
each community would go up and ad-
vance the cause of the nation and the
community still further

Then agamn 1t 1s not merely a ques-
tion of the selection of the students
The selection of the teachers also 1is
important It takes place sometimes
not on considerations of merit but
on other considerations It 15 these
such cases where the students do not
get taught properly It i1s not mereiy
a question of pessing the examina-
tions It 15 a question of making the
students come up to the expected
standards Students are made to pass
Therefore 1n the selection of teachers
these other consideration should be
given up Personally I feel that
though 1t mav not be a commssion,
at least a competent body ©f persons
should be set up to examine cases
where there are such complaints If
the papers are sent for and examined
and the inshtutes where these thinge
occur are pulled up, the over-all
standard of the whole nation m tech-
nical matters goes up.
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[Dr. Melkote]

Then there is another aspect of
the question. There are these techni-
cal institutes and definite standards
are laid down with regard to the ex-
pected level of knowledge expected.
We have been asking our nation ¢o
get educated, and naturally every one
that gets educated would like to rise
to the highest. But most of these
technical institutes work during day
time. I do not see why some of these
mnstitutes cannot be made to work
during night time so that the worker
earns during the day and learms dur-
ing the night in these technical insti-
tutes.

Many o! these mnstitutions mre situ-
ated-in towns, though mt present it is
therefore, spreading out to thé* dis-
tricts also. Even so, it 1s necessary
that these institutes do not confine
themselves to merely electrical or
mechanical or avil engineering
courses only but take to other cours-
es of technical education also, In
Switzerland and many other foreign
countries, such technical institutes
have courses ranging from 50 to 70
varieties. But here it is only two or
three varieties that is being sponsor-
ed by every one of these technical
nstitutes. 1 personally feel that when
it is distributed so widely and dis-
trictwise, each of these districts
must have its own variety of techni-
cal knowledge to be imparted accord-
mg to its own needs. If this variety s
brought in, people from one district
not finding a particular course in their
district, will go to another district for
learning, and such inter-change of
students and knowledge should be
widely welcomed. 1 therefore feel
that this kind of exchange of infor-
mation, this kind of variety, and the
opening of night schools, so that the
working class besides literacy may
take to these techmical courses, and
these would be enabled better to
serve the nation.

1 have nothing very m¥ch more to
add except to compliment the Ministry
for the excellent work they have been
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domg in this connection, ¢nd hope
that God gives them strength and the
nation more money to shoulder this
respongibility.

Mr. Speaker: Shri Deb.
Shri P. K. Deo rose—

Mr Speaker: Not this Deb, but 8hri
N. M. Deb.

Shri P, K. Deo (Kalahandi): He
18 not here (Interruptions).

Mr. Speaker: Every asmall Party
cannot get opportunity within the al-
lotted time of 3 hours. Dr. Samant-
smhar. 1 will allow the Commu-
mists, PSP and UPPG an opportunity.

Shri V. P. Nayar (Quilon). You
allowed Shr: Panigram from our
Party. But I ask for a chance to
speak because, as you know, for the
last seven years I have been taking
a very keen interest in such matters.
Nobody can deny that I put the
maximum number of questions in the
House on scientific matters

Mr. Speaker: Shr1 Harish Chandra
Mathur 1s also taking mterest.

Shri V P Nayar: He may also be
given an opp.ortumty.

Mr. Speaker: I cannot go on ex~
panding the ttme Shri B Mullick has
not spoken

Shri B. C. Mullick
Reserved—Sch. Castes)
spuken.

(Kendrapara-
1 have not

Dr. Samantsinbar (Bhubaneswer):
Shr1 Panigrahi, who opened the de-
bate on this Minstry's Demands, ask-
ed for more money for the Ministry.
Of course, I aiso ask the same thing.
But more money is required for
every Mmistry, because we want

* more expansion for our nationmal de-
velopment. 1 only stress that we muyst
see that whatever money has been
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given to & particular Ministry should
be properly spent and the target given
in the Plan is properly fulfilled. From
that point of view, we will consider
.how the Ministry is discherging its
duties and responsibilities it has
undertaken. Considered from this as-
pect, 1 am glad that this Ministry has
done well and for that, 1 congratu-
late the Minister and those who are
responsible for this good work.

Shri Panigrahi also referred to the
improvement done in Konarak. I
had the privilege of going to Kona-
rak in February and I am glad that
the Archaeology Department has done
good work there. The grounding of
the whole temple is being done end
the portions which were inaccessible
would now be accessiblee. 1 went
into the closed one which was closed
since Lord Cuwrzon’s time. Now
they have also decided to set up a
museum there. That is a good thing
and by that some very special relics
which ere being spoiled will be pro-
perly kept in the new museum. Be-
sides, there are some reliecs which
have been taken away from Konarak
to other places. I would request the
Minister to bring them to the
museum when it is set up.

You all know that there are very
many old temples in Orissa and I
know that they have not yet been
sought. Last year an old temple col-
lapsed in my constituency. Valuable
relics have spoiled. These have not
yet been cleared. The name of the
temple is Chandeswar temple. It
is in the Khurda sub-division bof the
Puri District. I would request that
the Department should at least clear
the relicsa and keep them in some
safe place till something is perma-
nently done for them.

There are also other temples. I
would request that a list may be

prepared end priority given for their
preservation.

1 am also thankful to the Ministry
for having taken up excavation in
Ratnagiri. From that some old
monumental Buddhist relics wonld
come out.

Shri Panigrahi was also referring
to Odissi dance. I am not an expert
in dance, drama and other cultural
things. But I want to mention one
thing which happened last year in
vonnection with the Akadami affafr
relating to Odissi, which was very
unfortunate. The authorities of
Sangeet Natak Akadami very shab-
bily treated those who are exponents
of Odissi, particularly those who were
invited to read paper on Odissi and
demonstrate this connection, I would
mention the name of Kavichendra
Kalichandra Patnaik, Natyacharya
who may be called the father of
Odissi dance, drama etc. He wes in-
vited by this Akadami to read a
paper on Odissi. That was at the
time of the Dance Seminar last year.
In the invitation. he was requested
also to bring some people with him
for demonstration. It was all decid-
ed. But on the day when he was to
read the paper and have the demons-
tration, the authorities of the Aka-
dami decided that no demonstration
would be given, he would only read
the paper. However, there was much
demand from the delegations and he
was allowed to read his paper and
stage the demonstration. After that,
it was decided that Odissi should be
recognised as @ classical form of
dance. This was published in Dethi
papers. Subsequently, two or three
days after, there was a statement
from the Akadami that Odissi was not
recognised, instead a Committee was
appointed which would examine
whether Odissi could be called a
classical form of dance or not. So
that is for the experts to decide. But
I am_ sorry for one thing.
When they invited a certain
gentleman to read a paper and show
his demonstration, why was he treat-
ed in this manner, being asked to
read his paper only and not to show
his demonstration? From this I con-
clude that there is also little-minded-
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ness and provincialissm which influ-
ences the Akadami to decide things.
However, I hope these things will be
rectified and in due course, recogni-
tion is granted to Odissi.

There are some rare  manuscripts
collected by Natyacharya Patnaik
which require publication. Govern-
ment should help to have them
pulished. I request the hon. Minister
to look into the matter and make
some arrangements for their publica-
tion.

1 thank the Minister for the work
that has been done, particularly in
regard to Vigyan Mandirs. I hope a
Vigyan Mandir would be established
in-every community project area. The
idea of assocjating craft and rural
music in this is a very good one. I
hope the Minister will be able +to
establish these Vigyan Mandirs in
every community project area and
national extension service block.

Shri Narasimhan (Krishnagiri): ]
have listened to Shri Panigrahi who
initiated the debate on these Demands.
I am afraid his was a rather pessi-
mistic view. I do not share his view.
I have also had occasion to come into
contact with some of the research
institutions that are managed by the
Ministry. When I go there, I find an
atmosphere of enthusiasm, eagerness
end patriotism. In fact, the atmos-
phere was so nice that I must confess
occasionally as a change from this
House to go there is very very
refreshing and very very useful even.

Mr. Speaker: Order, order. No hon.
Member can directly or indirectly say
anything against the goodness or
badness of this House. This is the
supreme instrument of the people’s
voice in this country. Hon. Members
are disparaging themselves by com-
paring this House with another insti-
tution. There is no comparison.

Shri Narasimhan: 1 apologise.

Mr, Speaker: This is above all com-
parison.
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Shri Narasimhan:
what I have said.

Mr. Speaker: It ought not even to
occur in the mind of an individual.
This is the supreme expression of the
people’s will in this country. We have
no king or queen. But I expect every
one to feel that he is the king of his
country and will also respond equally
to see that every grievance which s
legitimately there should be redres-
sed. Nothing shall be said against
this Parliament. We are all Members
of this Parliament.

Shri Narasimhan: I apologise for
the expressions which 1 have used.
But 1 may be permitted to say what I
really meant. Whenever I went there
I felt refreshed. The boys were
enthusiastic and eager to do some-
thing for the country. They were
enthusiastic and not pessimistic. They
were addressing themselves to the
task they had set before themselves.
So, my own experience of these insti-
tutions is that they are functioning
well. At the same time, I do not
think that they could not become
better. Good cannot be the enemy of
the better. Therefore, we must con-
tinue to improve theése institutions and
see that better utilisation iy made.

1 apologise for

In this connection I would say that
because the Ministry is  controlling
several laboratories it is necessary
that they should find out periodically
whether these institutions are func-
tioning properly and doing good work.
I would like to know whether the
Ministry has any machinery to
evaluate the achijevements of these
various institutions. If so, who are
the people who evaluate or are going
to evaluate and whether they will
inspire confidence? These are matters
on which I would like the hon. Minis-
ter to throw some light.

1 can give an example of how the
students in the various institutions
feel. I had been to the Institute of
Science, Bangalore. There, I was told
that a local businegpsman had given »
handsome donation of Rs. 80,000 per

’,
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snnum for the next five years. He is
the proprietor of a flouy mill and was
formerly a student of the Institute.
He benefited by the knowledge he
gained aé a student in the institute
and, tharefors, he thoughs thet he
should do something for the institu-
tion and actually announced this
handsome donation. That shows how
even students of these institutions
feel, Whenever I went to such insti-
tutions I felt very refreshed.

Evalustion bedies have to be set up
and care should also be taken that
unnecessary duplication of work does
not take place. One institution should
know what the other institufions arc
doing. It is quite possible
that one mstitution in
Bangalore is developing some kind of
drug or something. There is another
stitution m  Lucknow—the Drug
Regearch Institute—and it may also be
doing the very same thing. There
should be some arrangement for
mutual benefit. Periodical evaluation
wili lead to better utilisation.

The hon. Minister announced certain
summer schools. They are really
very good. And, I am quite sure,
because they sre summer schools they
will be in cool places.

Mr. Speaker: Is there a guarantee
that a summer school will be m a
coo] place?

Shri Narasimban: A summer school

mn Dethi will be a very great incon-
venience.

An Hon. Member: It must be in
Naini Tal or some such place.

Shri Narasimhan: I ind from the
activities of the Ministry that mathe-
matics is not given its proper place.
The work of mathematics is scattered
here and there. There was an insti-
tute named the Ramanujam Schoo) of
Mathemstics. It was named after the
best mathematician that we Fad. In
the world of mathematics, Ramanu-
jam’s name is well-known. The Minis-
tfr"‘:dmnmehelptolt. But,
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owing to various * vicissitudea, that
fnstitute is going through bad days.
Ultimately, it has been handed over
to the Madras University. I think thas
Ministry which spends lakhs and
lakhs of rupees for cultural affairs,
propagating the beauty of our culture
etc. should not treat this institute
simply as a step-child and pass it on
to some local Unuversity. This should
serve as a nucleus for starting good
mathematical research on a national
level. I am told that despite having
produced a Ramanujam our mathe-
matics is on the decline. This should
be arrested and more attention should
be paid to mathematics. All of wus
know that there is latent capacity
regarding mathematics in this coun-
try.

The Eastern Zoanl Institute of
Technology and the Southern Zonal
Institute of Technology are getting
ready to function. We are not told
what the set-up would be. We are not
told whether they would be like the
Kharagpur' School of Technology or
of some other type. As reports go,
they are going to be registered as
charitable bodies. The hon. Mnister
will do well to take the House into
confidence as to what he praposes to
do with the two institutions and
whether all the four regional institu-
tions will be modelled 1n one manner

or whether they are going to be
different.

There is also a tendency to put the
same set of men in various capacities
in vanous places. That does not help
quick work ultimately. (Interrup-
tions) You put one set of people in
one capacity in one committee and
the same set of people in another
capacity in another committee. These
start appointing sub-committees and
there also the same set of people
come in. The attendance at the
meetings of these several committees
15 also not satisfactory as there is not
the necessary complement. This is a
great defect. Therefore, instead of
catching hold of some top-level men
and putting them everywhere, concen-
trated work with even less than top-
level men will bring more results
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than the usual kind of set-up to which
we are accustomed.

From my study of the Budget
memorandum I think one or two
explanations are required. On pages
110 and 113 there are two statements.
On page 110, it is said:

“The consturction of buildings
will be undertaken by the Insti-
tutes themselves and not through
the Central Public Works Depart-
ment .. .”

On page 113, the following passage
occurs:

“The Government of Madras
Xave aoquired 632 acres of Mand
out of which 425 acres have been
handed over to the Central Public
Works Department, to whom the
construction work has been
entrusted.”

Therefore, I ind a little contradic-
tion in these two passages. I would
hke the hon. Minister to tell us what
18 really proposed to be done

I am very glad that the Metallurg:-
cal Laboratory at Jamshedpur s
working on a low shaft process
Coming from one of the areas where
coal 18 in acute shortage and the
mineral also is of low-grade, an achi-
evement in technology which this ins-
titute will succeed in arriving at will
be of great benefit to such places

We have in the great city of
Madura: in the south a famous build-
ing known as Thirumalas  Naicker
Mahal. It is a beaut:ful building, vast
in its conception. Various courts are
functioning there and it is a very
crowded place. There is no proper
arrangement for sanitation and such
things. It attracts a lot of foreign
visitors. It is a very depressing site
to see insanitation everywhere around
this huge building and foreigners and
others coming there. 1 do not know
what portion of the expeniture s
borne by the State and what portion
by the Central Government. It is a
building of great historic significance.
Tourists visit this place frequently.
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8o, sonisthing should be done fo see
that the area around this place is not
becoming insanitary beyond human
endurance.

Mr. Speaker; Shri B. C. Mullick. 1}
think he is speaking for the first time
and with this there will be three
Members who have spoken from
Orissa.

An Hon. Member: But 1t 1s 2 coun.
try of arts.

Mr. Speaker: Madras also 1s country
of arts.

Shri B. C. Mullick: Sir, I should
hke to make some observations
regarding Demand No. 74. 1 find that
1t has become the chromc habit of the
Guvernment to increase expenditure
by increasing the staff. This Ministry
Was born about ten months back and
for the growth of this Minustry the
Government has demanded about
29-82 lakhs. A wonderful explanation
has been given in the memorandum
where 1t is said that the increase in
the Budget for the next year is main-
ly due to provision for pay and allow-
ances of the staff. If you look at the
Demand No. 75, Archaeology, there is
a decrease. It 13 saud that some
measures of economy matnly account
for the decrease. When 1t 18 & ques-
tian of the increase of staff, the ques-
tion of economy does not come in
there. It 13 @ danger sign to the
country. I request the hon. Minister
to stop this tendery to increase the
stafy

‘The Minister of Ncientific Research
and Cultural Affalry (Shrl Humayun
Kabir): Is the hon. Member sugges-
ting that the staff should not be paid.
The only difference is that during the
last year it was for seven months and
for the coming year, it is for 12
months. There is no other change.
Daoes the hon. Member suggest that
they should not be paid for certain
months.
$hri B,

in

C. Mullick: There is an in-
Creage .

staft
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Shri Humayun Kabir: There is no
increase in staff this year.

Shri B. C, Mullick: In today's
papers I have seen that one of the
hon. Members of this House has
written letters to the Ministers con-
cerned to get relevant data about
the increase of staff in the Ministries.

Sbhri Harish Chandrs Mathm
(Pali): The hon. Minister has said
that there has been no increase in
staff. I think he has asked for
another Joint Secretary, two Deputy
Secretaries and has increased the
number of Under Secretartes from 6
to 24 or something hke that

Shri V. P. Nayar: Why do you take
what he says seriously?

Shri B. C. Mullick: About 54 posts
are there increased

Mr. Speaker: Now, there 15 not
much time; the hon. Members will
confine fheir remarks to ten minutes

Shri B. C. Muhlek: The Indian
Archaeology: A Review has been
reporting us dozens of important
excavations undertaken throughout
the country. Unfortunately, full
reports of these excavations are not
coming out We are yet to have a
complete report on Sisupal Garh in
Orissa excavated more than a decade
ago We are told that in the absence
of a complete report, excavafion 1s
only destruction.

In this convection, I want to ate
some, sentences from the Foreword
written by Mortimer Wheeler to the
book entitied the Personality of India
by Subbarao.

1355 hre.
{Mr. Derury-Sexaxzn in the Chairl
In that foreword he says:

“The high standard set by the
excavation reports which have

been published increases our
regret for those who have not”
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He has also said that unpublished
excavation amounts to the destruction
of evidence So, publication is very
important

Now, I would like to say something
about conservation. The amount
provided in the Budget for the con-
servation of ancient monuments and
sites 18 very low for the eastern circle
More than Rs. 4 lakhs are provided
for Delh: while for the eastern circle
1t 15 1-30 lakhs. I do not find any
justification for providing large
amounts of money for Delh:s only
Many of the monuments and sites in
Dellu are of the same type and all of
them cannot be said to be of national
importance There are about 100
monuments protected in Delhi and of
these I do not know whether more
than ten can be said to be of national
importance. There should be a proper
distribution of money throughout the
country I was surprised to see that
the monuments and sites protected
number only 54 in Orissa.- It 1s com-
mon knowledge that even at one
place, Bhubaneshwar, there are more
than 100 ancient monuments and sites
of national importance There are
also a large number of ancient monu-
ments and sites at Jaipur which have
national importance. But it is a pity
that almost next to nothing has been
done to survey the ancient monuments
and sites 1n Orissa It 15 almost
neglected and that 1s why I demand
that a separate circle should be
created for Orissa

Here 1s a big book entitled 2500
years of Buddhism and I am sorry to
say that not a single word has been
said in this book about the places of
Buddhist interest in Omnssa. It is
either due to the ignorance of the
Ministry or it is a deliberate neglig-
ence of Orissa.

I will refer to the excavation work
at Ratnagiri. The excavation work
here has revealed many interesting
sculptures and inscriptions and
Buddhist images. The main stupa
exposed is very remarkable. In the
absence of any museum the finds are
gradually getting destroyed. There are
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a large number of Buddhist sculptures
lying scattered on the hill and in the
village. A museum should be set up
soon in that place. There is no
archaeological garden in Orissa. 1
suggest that the Ministry should locate
one garden at Bhubaneshwar near
Rajarani temple.

Cultural and educational activities
in India are very inadequate.

The tendency now is to have the
cultural activities confined to wurban
areas. These activities should not be
confined to urban areas only. 80 per
cent of our population lives in the
villages. Therefore the cultural
activities should benefit those people
who live in the villages.

14 hrs.

My hon. friend, Shri Panigrahi, has
spoken about Odissi dance. It has its
originality, beauty and speciality. It
has become very popular not only in
India but also in foreign countries
Very recently one of the eminent
artistes, Shrimati Indrani Rahman,
performed some beautiful dances in
London and Moscow. I am told that
those poses were very much appreci-
ated by them. I do not understand
why its recognition as one of the
classical dances in the country has
been aelayed.

Shri Panigrahi has given the details
of technica] man-power in the coun-
try. I do not want to repeat all those
things, but I feel that the technical
personnel m the country is very
inadequate. In my own State, Orissa,
many of the projects could not be
implemented due to shortage of
personnel.

I would only request the hon.
Minister not to neglect the backward
States like Orissa, Assam, Tripura and
Himachql Pradesh. 1 will give you
only one instance to show how they
are neglected. During the Second
Five Year Plan Government are going
to set up about 681 technical schools.
Orisss is getting only one, Tripura one
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and Assam one, whereas States like
Kerala and West Bengal are getting
18 and 10 respectively. Therefore, the
backward States are made more back-
ward and are neglected.

Then I come to the percentage of
seats reserved for batkward classes
in the various States. That is not
fairly utilised. I only want to say one
thing about Scheduled Castes in
Delhi. In the polytechnic school 20
seats are reserved for Scheduled
Castes, but I am surprised to know
that only 8 per cent of it has been
utilised. I do not know why the
Ministry is so lethergic to encourage
the Scheduled Castes and Scheduled
Tribes and utilise the whole quota
reserved for them.

I will say only a word about the
Vigyan Mandirs before I conclude. If
the purpose of these Vigyan Mandirs
is to give more facilities to people in
the villages they should not be
located at the digtrict headquarters
but they should be located in the
rural areas to give technical guidance
to the people in the villages

Mr. Deputy-Speaker: Shri Subram-
anyam.

Shri T. Subramanyam (Bellary):
No, Sir; I have given my name to
speak on the Demands relating to the
Ministry of Transport and Communi-
cations.

Mr. Deputy-Speaker: I think there
was some mistake. Al right, Shri
Harish Chandra Mathur.

Shri Harish Chandra Mathur: Mr
Deputy-Speaker, Sir, the hon. Minister
in his opening speech has given wus
a very impressive catalogue of the
achievements of this Ministry. Then,
he has advised us to jearmn to appre-
ciate the good work which is done by
certain scientists and, at the end, he
has cautioned us against criticism of
the offtcers which might lead to demo-
ralisation.
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Maght I say, Sir, that this House has
never grudged appreciation and
approbation of good work, rather it
has always been generous, t has
always advocated a fair deal %o the
scientists and engineers, it has always
supported a better scale of salary for
the teachmg staf in particular? 1
wish the hon Minister realises that
it is only through such support of the
House that he has been able to create
a poo] for the suientists and engineers
and to get these grades for the teach-
ing staff

But, Sir, having done all that, it 1s
expected that the M:instry will con-
duct itself in a8 manner that these
teaching imstitutions and other scien-
tific research stations come up to the
expectation of this House

I would rather like to add a word
about criticism 1 think the right of
criticism of this House will always be
there and will always be exercised I
wish the hon Minister appreciates
and understands that they do not live
in 1vory towers, that they do not want
to get away from the rough realities
of Iife and try to face them There 1s
nothing more dangerous for demo-
cracy than to run away from criticism
It 18 much better that they understand
the criticism, head the crificism and
give an i1mpression to the country that
the cnticism which 1s offered in Par-
liament has been given the proper
weight We know in this democratic
process 1t is now necessary for the
administrative machinery to adjust
itself to the democratic process, snd
those who cannot fit themselves in
with this democratic process may
better quit the administration

Now, let us face cestain hard facts
about this Mimustry I have, as a
matter of fact, even while dealing
with the Demands of the Health
Ministry, made a passing observation
about the remarkahle achievement In
certain ceatrer inade by the Minstry
of Scientific Research We have
apprecistion for that, and we will
give our due appreciation But if we
face the real facts, the bold faots
which stare us in the face, we will
find that this Ministry had to play
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not only a significant role but almost a
revolutionary role in the reconstitu.

tion of India

Sir, it has been unfortunate that it
has not been able to come up to our
expectation Even as originally con-
stituted 1t never had that vision, that
vigour and that revolutionary spirt
which was demanded of this Ministry
Of course, it had the great advantage
in the stature of the great Maulana as
Minister in charge of this particualr
Ministry But the arrangements
which have been mdde after that m
bifurcating this Mmistry have very
seriously affected the working of this
Ministry

I cannot for a moment understand
the scientific approach 1n this bifurca-
tion It 1s as unnatural as the bifur-
cation of this country Perhaps, those
of us who have been attending the
consultative committee meetings of
both the Ministries have on more than
one occasion felt how this most un-
natural bifurcation possibly had not
the interest ¢f the nation and the in-
terest of the Minmistry in view, and
how a sumple personal adjustment of
certain individuals was made more
primary and the national interest was
made absolutely secondary I wish
the Cabmet and the Prime Minister
gives a proper consideration to this
matter

We are faced with it every day,
every mmute My hon friend does not
know Though he 1s called the Mins-
ter of Screntific Research he 15 not
in charge of what 18 being done in the
universities, what happens m the B Sc
and M Sc classes He does not have
any direct control over people who
come to the engineermng institutions.
Though he 1s the Mmster of Socien-
tific Research, he has got absolutely
Iimited touch with most of the
engmeering and technological advan-
cement in certain respects He has
not got anything to do with agricul-
tural and medical science Even apart
from that, if the agricultural and
science are not to be under that—
though I think there is a very strong
argument—it would be very much
conducive for the advencement of
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technological science if all these are
put under the direct contro} of univer-
sities and those universities are under
the caontrol of one Minister who is of
a Cabinet rank. Otherwise, we will
never be able to achjeve the targets
which we have set before ourselves,
and the Minister inspite of -his best
efforts—I do congratulate him for
making efforts within his own limits—
will not be able to fulfil the expecta-
tions of this House. This bifurcation,
I repeat, Sir, is most unnatural and
the earlier it is done away with the
better it is for the better advancement
of this Ministry.

Now, having said that, I would
rather like to mention one thing. Just
a passing remark was made by the
hon. speaker who preceded me and
the hon. Minister got up in his seat
to explain that there has been no
increase in the Secretariat establish-
ment. He wanted to explain that in
the previous budget it was only for
seven months’ salary and that now it
is about 12 months’ salary which is
included. But if we see page 1 of the
demands we will know that the Secre-
tariat expansion has gone up from
Rs. 19 Jakhs to Rs. 29 lakhs according
to the revised budget. When we turn
to page 2, we find that there is provi-
sion for an hdditional Joint Secretary
and that the number of Deputy Secre-
taries has gonhe up from two to four;
also the number of Deputy Education-
al! Officer has gone up from one to
three; Under Secretaries from three
to 12, and 50 on and so forth. As one
reads the whole thing, there is such a
colossal increase in the establishment
not only in the secretariat but also
in other flelds. We would very much
appreciate it if this incresse was in
the personnel of the scientists,
but this increase in the Secretariat is
just not explainable. Perhaps there
may be certain clarifications and they
may be explained, but as they stand,
it clearly gives the indication that
there has been a great increase in the
Secratariat establishment.

- There is very little doubt that the
hon. Minister has done a commendable

APRIL 2, 1088

lorm 9326

job of work in expanding the educa-
tional facilities. Az he pointed out,
the number of admissions for the
engineering colleges has stepped up
from 6,000 to 11,000 and so also it is
almost double so far as the poly-
technics and the diploma courses are
concerned. I think he could not have
done better. The expansion could not
have been at a speedier pace and had
that been allowed it would have been
only at the cost of lowering the stan.
dards in the technical institutions.
Even as it is, we have got to take
carg Oof the standards which are
obtaining in these technical institu-
tions-

1 would particularly like to invite
the attention of the hon. Minister to
the fact that these expansions have
been, made but proper equipment has
not been made available to the
coljeges and so training is suffering
very seriously in the educational
ingtitutions. We were told that there
has been a lack of foreign exchange. 1
would like to know how much foreign
exchange was necessary and how is it
that foreign exchange to ffie tune of
Rs. 50 lakhs or Rs. 1 crore has not b=en
made available, and if it was made
available, why it has not been utilised,
and Where the bottlenecks lay and
what steps are being taken to remove
the Dbottlenecks. Exceedingly good
work has been done in expanding the
institutions and ions thereto.
Buf that work is being set at naught
by not making available the scientific
apparatuses which are absolutely
necessary.

Hlere agamn 1 wish to invite the
attention of the hon. Minister to a
verY important factor. We have ex-
papded these educationa] institutions

" and it is perfectly good. But may I

knoW if they have taken any sieps to
establish any contact between these
edycational institutions _and the em-
ployers who will take into their ser-
vice the people who pass out of
these colleges and polytechnics, and
whether they will fuifil those very
essentials and those needs in the coum-
try?! My friend Shri Panigrehl
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pointed out that he wanted more col-
leges to be opened or more medical
colleges to be opened, n
one breath, and m the
same breath, he said that there
were 300 persons waiting on the list
maintained in the Employment Ex-
changes I could not understand his
argument, but, as I submitted, the
expansion cannot be at a faster rate
than it has been, because of certain
bottlenecks, particularly because of the
teaching staff not being made avail-
able, especially qualified staff. But we
will have tostepup and the
steps  which are taken to ex-
pand education will just give
@ further tempo to be able to
set g far speedier rate in the future
1 hope there would be betler co-ordi-
nation in future, and before you take
up expansion, you will see that you
provide for all those facilities so that
the career of the young men does not
suffer

Here I would like to submit that I
wish active steps are taken to have a
very effective agency to establibh a
relationship between those technical
institutions and the employers parti-
cularly in the industry In regard to
scientific yesearch I had pointed out
to the hon Minister at almost all the
meetings and also through questions
the need for active steps to establish
contacts between industry and the
Education Mmistry so that the re-
searches- that are made in the scienti-
fic institutions and laboratories are
properly utilised There is very hittle
effective agency in this regard and
there 13 very little machinery for the
digsemination of scientific research
which 1s conducted in the institutions

The other day there was a question
put in this House about the researches
done 50 far as  vegetable ghee was
concerned. The hon. Minister said—
and I was very sorry tonote his
cryptic observations—thst they are
domng it in the city and it will Dbe
followed. I do not know what the
Vigyan Mandirs are doing. If we are
doing these things with exceedingly
nice people and if these pecple take
up the work and go and tell the

18 (Al) LSD--3.
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people in the rural areas how vegeta-
ble ghee could be detected, it would
be something which 1s of greater im-
portance and greater significance to
the people living in the rural areas. It
is therefore that I think a much better
effort should be made about ths
aspect,

I would ike to conclude very
quickly by referring only to two or
three pomnts 1n one mmute each.
About these cultural activities 1t has
been our feeling that these activities
are not to our satisfaction. They
have set up three academues, but I do
not know what justification is there
for all these three academues to be con-
centrated in Delh: proper Am I to
understand that the culture of this
country 1s the culture of Delha, Cal-
cutta and Bombay® 1 think we should
give a better consideration to our real
cultural heritage and I think we had
better think of catering to the needs
of the larger sections of the popula-
tion who live 1n the rural areas.

1 was glad to learn from the hon
Mnister that he was good enough to
take this puppet show to the rural
areas here, but I think that such
things which may be faken as exam-
ples to furnish an argument are not
enough There should be some subs-
tance Such things should not be the
exception as they are at present but
should be something of substance and
they should have a programme really
based on such shows in the rural
areas

I do not know what is the Social
Welfare Board for Though the Esti-
mates Committee has given a good
chit, still I mantain

The Deputy Minister of Scientific
Research and Cultural Affairs (Dr. ML
M. Das): That comes under the Edu.
cation Ministry.

Shri Harish Chandra Mathur:
am sorry; and so, as I said at the
very beginning, it becomes extremely
difficult to divide these things bet-
ween these two Ministries, If the
Social Welfare Board is the charge of
the other Ministry I would rather not
refer to it.
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I would then refer to the achiolar.
ships. Even imthe matter of scholar-
ships, though the Mmister has sad
that a much better utilisation has been
made, I would rather hike to invite hus
attention to the y&por{ which he has
submitted We find that in respect of
certain scholarships which should
have been utilised 1n 1957-38 no dear-
sion has yet been taken. They them-
selves have mentioned that in respect
of those scholarships regarding the
years 1958-59 and 1859-80 a decision
will now be taken. I think there are
80 many young people who are want-
ing to-take the best advantage of
these scholarships We are so much
lagging behind and I do hope that
these scholarships will be properly
utilised.

There 1s also a feeling that scholar-
ships are not being given on ment. I
do not say that they are not given on
menit I have no information in my
possession and I have no evidence to
say that But I wish that a sense and
a feeling 1s created 1n the minds of the
people who are selected for these
scholarships that there 13 nothing but
fairness in the selection of young men
for the scholarships.

I fimish now within the short timc
that was at my disposal, though 1
have many more points to make

Shri B. Das Gupta ‘Purulia) Have
1 ten minutes or 15 minutes

Mr. Deputy-Speaker: Ter. minutes

Shri B. Das Gupta: I am most
thankful to the hon the Deputy
Speaker for having given me a chance
to place the grievances of the people
before the House The general griev-
ance of the people 1s that these cul-
tural affairs have been treated by the
Government not very seriously When
we look to the provision in the budget
we find that only 2 3 per cent has
been provided for Scientific Research
and Cultural Affairs. If we take the
expenditure for cultural affairs only,
3 would come to less than 1 per cent.
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It is evident from this that the Gov-
ernment 1s not serious about the cul-
tural aspect in our national life. The
hon. Minister, in his opening speech,
was pleased to state:

“I am also happy to report that
we have recently initiated action
for internal cultural exchanges
within the country so that people
of each State may know some-
thing about the lterature, song,
music, dance and other artistic
activities of people of other
States ”

1t is very good, but what 13 the aim?
The amm of the Government should be
not only to preserve, protect and pro-
mote different cultures in India, but
also to brmg home the realisation of
the unity which exists in the diverse
form of culture m our country it
that 1s not done, I do not think that
the cultural activities are directed in
the right and proper way This s vital-
ly necessary for the emotional integra-
tion,pwhich I consider to be one of the
most 1mportant factors for building
up a strong and united nation I re-
gret that Government 1s failing to
achieve this, and to prevent the on-
slaught on a particular culture in a
certain place Under article 29 of the
Constitution, any citizen residing in
the territory of India or any part
thereof having a distinct language,
seript or culture of its own shall have
the right to conserve the same. So,
it has been guaranteed The responsi-
bility of protecting and promofing the
distinct language, script or culture
lies not only with the States, but with
the Indian Governmen? also, especial-
ly with the Ministry concerned with
cultural affairs.

In his opening speech, the hon.
Mimster has lajd stress on the deve-
lopment of modern Indian langifages.
He has said:

“Among other activities of the
Department, I propose to give the
greatest attention and impetus to
the development of the modern
Indian languages. I am sure that
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the House will agree that our aim L3

must be to make accessible to the
ordinary man and woman
throughout India the treasures of
our cultural heritage as well as
the findings of modern science and
technology in his or her own
language.” '

It we are to impart this in his or her
own language, then his or her own
lahguage must be protected in every
place in India. But may 1 put before
the House, especially before the
Minister in charge of cultural affairs,
how the on-slaught on the non-Hindi
language, script and culture is being
carried out in some States? Millions
of Bengali-speaking population resid-
ing in the border of Bihar in compact

Shri P. K. Deo: I think that is the
subject-matter of the Home Ministry.

Shri B. Das Gupta: The Ministry in
charge of cultural affairs I8 concerned
with iangauge aiso. It has become a
problem for them to receive their
education in their mother-tongue.
Their records of riglitts ih Bengall are
being prepared in Hindi, according to
the policy of Government. I am pu:
ting it before the House just as on
instance, We must see that every-
where in India, the language, script
and culture are given protection.
Otherwise, the speech of the hon.
Minister is without any effect. Lan-
guage, script and culture are inter-
connected. You cannot differentiate
one from the other. We cannot con-
sider culture without language. So, it
there is an on-slaught on language, it
affects the culture also. So, I would
request the House and the Minister to
look into it and to see to it that while
developing the culture of the colfitry,
the language also is protected every-
where. I need not go into details. If
I could have unfolded a chapter full
of regretful activities of the authority
concerned, then I could have said that
1t is creating an atmosphere of emo-
tional disintegration. We are sowing
the seed of tion in our na-
tioqal life. It is a very important and
Serious thing. It should not be treat-
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«d lightly as a local question. It is
a national question. If we confine
culture to puppet-dancing song and
music only, I think we are not doing
justice to culture.

Now I come to a few local questions.
1 am a bit interested in archaeology.
I am sorry to find that Government
sometimes do not take proper care
ang attention in regard to the old
archaeological relics existing in differ-
ent parts of the country. In our dis-
trict in Purulia in West Bengal, there
are many old relics. I think the hon.
Minister may know about Budhpur
and Pakbirra, which contain Jain
relics. But these are going to decay,
because there is nobody to take care
of them. We have informed the
local Government, but nothing is
being done. These ancient sculptures
and other relics are going o decay.

Recently, the villagers, while digg-
ing a well in a place named Joyda in
Singhbum district found some relics
which may be flve or six centuries old
They informed the Governmeént, but
nothing is being done. They them-
selves are digging the area, they

themselves are excavating the area
and they are unearthing the relics
from under the earth. I think that

the Government should take proper
notice of these things. Regarding
these remains also nothing has been
done,

Mr. Deputy-Speaker: The hon. Mem-
ber should conclude now.

Shri B. Das Gupta: I will inish with
one suggestion. Many people have
suggested that there is no comprehen-
sive archaeological guide book for
India. I have also searched for some
such compilation. But, unfortunately,
1 have not come across any such book.
There should be an archaeological
guide book for the whole of India
which contains . . .

An hon. Member: There is one by
Cunningham

Mr. Deputy-Speaker: He might be
allowed to continue.
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Shri B. Das Gupta: 1 request the
Minister that he should try to compile
a guide book which would contain in-
formation of all the important and
interesting archaeological monuments
and relics of India.

Shri V. P. Nayar: Mr. De<puty-
Speaker, in view of the very short
time at my disposal I intend only to
make a few points. [ have followed
the Report and I am very sorry to say
that the Ministry hag not cared to
give us an account of the cultural
activities as they are. Here is a
chapter, “Chapter IV, Cultural Acti-
vities within India”, in which we find
that the chapter is connected with the
cultural activities within the country.
1 was looking heading after heading
and line after line and I found the
only cultural activity described is
giving of some grant or setting up of
some institution.

An hon. Member: Autonomous.

Shri V. P. Nayar: Yes, autonomous
institutions. If that is cultural acti-
vity, we must say good-bye to that
here and now. .

Mr. Deputy.Speaker: Did he ex-
pect actual dancing?

Shri V. P. Nayar: We wanted to
know the sphere of work of these
associations. I do not know whether

. in the previous reports those things
were mentioned, but certainly not in
this Report.

I would pose only one question in
respect of the various subjects which
come under the Ministry of Culture
and that is this: what have we done
to find out whether it is possible to
have an excavation in a systematic
way to unearth the mysteries of the
story of Lord Krishna and Sri Rama?
In a place nearby it we find temples,
mosques and churches being preserved
as of archaeological Importance, But
has any effort been made in this place
near Mathura to find out by systema-
tic exvacation of the mount where
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Lord Krishna is said to have been
born whether it is of any archiheologi-~
cal importance worth preserving and
80 on. Then, in the land of Ayodhya..

Dr. M. M. Das: Ignorance is bligs.

Shri V. P. Nayar: Apart from that,
I am proud of the heritage of my
country, I am proud of the traditions
of my country and I am proud of the
fact that I am a communist cherishing
this. Leaving it at that, I would like
to ask the Minister to give us some
indication of the internal activities in
respect of culture as well as the exter-
nal activities, as I do not find any
activities detailed as such. I would
not go into more details about that.

I will straightaway come to the
fleld of science. A very important
Point was made by Shri Panigrahi but
obviously because he had no time he
could not follow it up and so he did
not develop it. It is for the (fovern-
ment to consider a scheme whereby it
will be possible for them to make our
nation science-minded. The object of
the scientific poffcy s to produce
scientists by tens of thousands in our
country, to produce technologists out
of our ordinary people by tens of
thousands. The policy, ag it has been
worded, is quite good. But where are
we going? What are we doing? The
Ministry cannot say: we are only ten
months’ old and so we could ‘not do
much. It is a very important prob-
lem which intrigues us. Here all the
activities of the Ministry, in so far as
I am able to read from this Report,
are confined to the top-most level of
the scientists that we have today. It
is very good that eminent engineers
are being given a fair deal. But 1
submit that such treatment should not
be confined merely to the engineers
who happen to be teachers in engj-
neering colleges. Such benefits as are
now given to engineering teachers
should necessarily go to the other
scientists who have also taken up the
profession of teaching. Otherwise, it
will destroy the enthusiasm of people
in other fields of acience.
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Leaving that, I would like to know
what the hon. Minister has got to say
about this particular matter of intro-
ducing science at the lower levels. 1
am not at all against eminent scient-
ists being given a dole if he is in
indigent circumstances. I am not
against these payments of money to
our scientists because i1t will produce
some results. But we know that in a
country like ours with its teeming mil-
lions scientists cannot be produced by
the tens of thousands, because up to
the level of the college we have no
idea of science. In 1953 when I was
in China I was amazed 10 find how
science has been incorporated- in the
curriculum of the syllabus even from
the level of Kindergarden.

An hon. Member: Kindergarden'

Shri V. P. Nayar: Yes [ am giving
you an example. Even mn the kinder-
garden schools boys were taken to the
fields and they were made to identify
spiders which are poisonous by the
appearance When they are taken: ta
fields an interest 15 created in them
about the<e things so that they can
improve their knowledge by using
their talents. What is more, I find
throughout China a competition at the
kindergarden level between child and
child in the matter of eradicating
flies. I found hundreds of thousands
of kindergarden children going to
their kindergarden schools with fly-
killers in their hands, because they
have been told in a way in which they
could understand, in & way which
would satisfy the doubts of children
of that capacity and age the harm-
ful consequences resulting from allow-
ing flies to live along with human
beings. It ¥s possible here also. It is
not impossible here. 'What have we
done about it? I know the work is
very very hard if you want to incul-
cate in the child a feeling or some
knowledge, some rudimentary know-
ledge, of science which can later on
be properly channelled for useful pur-
poses. 1 know that it is a difficult
thing. But my complaint is that we
have not made a beginning so far, al-
zwlh a separate Ministry has been

up.
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There are many problems allied to
that. I know there is the problem of
finding words in the Indian languages.
It is a very very important problem.
I do not find anything about it in the
Report. According to me we cannot
progress ag a nation until we adopt a
common terminology, whether it is
today, tomorrow or the day after is a
different matter; but we cannot pro-
ceed with science and we cannot make
our people science-minded by borrow-
ing words from English, which in turn
have their root either in Latin or
Greek Many of my friends have told
me that 1t is impossible to develop
words in Indian languages. I am not
at all prepared to accept this proposi-
tion Unfortunately, I do not have
sufficient time at my disposal. Other-
wise, I could have given examples to
show how very easy it is. I hope
some hon Members have gone through
Dr Raghuvira's dictionary where one
will find .....

An hon
cult.

Member: It 1s most diffi-

Shri V. P. Nayar: That 1s true. Stil},
one can find words there. I shall give
you one example from a particular
branch of science of which 1 know a
hittle—zoology. There is a group
among the birds calleq Anseriformes.
When I was a student in 1936-37
studying Anseriformes, Coraciformes
and Passeriformes I did not under-
stand the meaning of anything. I
could only spell them as I can do now.
But looking at Dr. Raghuvira’s dic-
tionary I found that the word "Anser”
owes its origin to Greek, in which
language it means a bird Anseri-
formes, according to him, is the des-
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enough merit on any science. For ins-
tance, from the treatise of Nagarjuna
we can find out anything on any
branch of science. I was rather sur-
prised to hear from some of my
friends that it is not possible to find
out words. Even in our; languages of
which we know something, whether
it is Malayalam for me or Punjabi
for you, it will be difficult for me to
find out & word, say, for bacillus. We
use the word bacillus. We use the
word penicillin. We use the word
streptomycin. These are all words of
which we can find one equivalent
which could be applied to all the lan-
guages in India. It is not impossible.
Looking at the various words, I find
that even for such technical words as
bacillus raedicicola-—it does not come
out of my tongue even at this age—
there is a very simple word which is
descriptive of that bacillys which Dr.
Raghuvira hag found out. I do not
say that all the words of Dr. Raghu-
vira should be had in the Indian lan-
guages. But this word is Moolbasi
because the bacillug radicicola is a
bacillus which has a nitrogen fixing
bacteria which you find in the roots of
plants. He has gone to the origim of
that and found it out. My submission,
therefore, is that if we have to have a
plan to make the people science mind-
ed and thereby achieve the ultimate
objective of having scientists by tens
of thousands in this country, we must
introduce science in a way in which
it would be understood from its rudi-
ments, from the days when a child
‘goes to the kindergarden right up to
the higher level and in pursuing that
policy we must have an emphasis on
asing equivalents which are derived
from any language in India which is
suitable and taking it over to the
other languages. For this purpose, I
would earnestly request the hon.
Minister to appoint a competent com-
mittee—not like the committee which
my hon. friend, Shri Narasimhan cri-
ticised, but a very competent com-
mittee—which will go into these prob-
lems and see that it is possible for our
country to meke the nation, even at a
small level, science minded.
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Shri P. K, Deo: Mr. Deputy-Speaker,
while moving the various cut
motions standing in'my name, I would
like to point out that my intention is
not to affect any cut in the Demand—
not even a single naya peisa—but I
would feel happier if more funds
could be made available fo the Minis-
try in their pursuit. The whole pur-
pose of moving these cut motions is to
draw the attention of the Ministry to
certain matters of importance. I
would like to focus my observations
in the field of archaeology.

I would like to point out that it is
now high time to preserve properly
and to publish the various manus-
cripts and the antiquarian literature
in the various archives of the monas-
tery in Ladakh in Kashmir. Now we
get disqufeting reports of the monas-
tery in Tibet being demolished by
Chinese forces. I this isttge then
the world would be much poorer by
the loss of these valuable Iibraries
which have been preserved there
since centuries. Tibet has been . con-
sidered a treasure house of all this
literature and under the present cir-
cumstances it would be difficult for a
keen student of Tibetology ‘and Bud-
dhist literature to go there. 1 think
our monasteries at Ladakh could give
adequate material for such a student
of Tibetology and for this purpose T
sincerely request the Ministry that
the Historical Records Commission
should go into this matter serlously
and they should prepare a detailed in-
ventory of the various manuscripts in
the archives of the monasteries in
Ladakh in Kashmir. From the various
records of the activities of the His-
torical Records Commission, we find
that it is more an apology than any-
thing_else. They are not so active in
their fleld of activity and I think
they should do much more construc-
tive work.

Now coming to the second point, 1
sincerely request the Ministry to use
their good offices so that we get back
the Kohinoor diamond and the India
Office Library. Regarding the India
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Office Library in spite of the persist-
ent queries from my hon fnend,
Professor Hiren Mukerjee, the last we
heard about it was in September, 1837,
when the hon. Education Minister,
Maulana Azad was there, said that
negotiations were gowng on and very
soon we shall be getting the India
Office Library

Regarding the Kohinoor diamond,
3t genumely belongs fo India. The last
holder was Maharaja Ranjit Siogh
Somehow 1t passed to the Britwh
monarch in their pursuit of imperial-
istic policies in the last century It is
high time that after India has become
andependent and has declared itself a
Republic and has severed all connec-
tions from the British Crown, 1t would
not look nice to have the Kohinoor
diamond fitted m the Queen’s Crown
It would be most proper and 1t would
be considered a gesture of goodwill
and friendship if that Kohinoor dia-
mong 1s returned to this country
which has always been considered a<
an embodiment of India’s sovereignty
because the value of sentiment in this
country attached to that diamond
much more than its value in money

Coming to the third pomnt, even
though much of the wind has been
taken out from my sail by my hon
friend from Orissa regarding the
Odiss: dance I would hke to view it
with a different perspective It is a
classical dance with beautiful flurdite
of movements of body which has been
stll practised in various Orissa tem
ples by the Devadasis and which has
been clearly expressed in the various
beautiful images of danting Apsarss
in the Sun temple of Konarak and the
Rajaranm: temple of Bhubaneshwar Tt
1s very much akin to the Kuchipud:
dance of Andhra because of the com-
mon heritage of Andhra and Orissa
culture for thousands of years. Even
though there are many mumilarities in
the adhinaya and the wmool mudras
with Bharatanatyam I think the foot-
work and the dance technique are
quite different and original and it is a
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clear departure from the convention-
al type of classical dances we have
got 1n this country In this dance we
find the grace of the Manipuri, the
swiftness of the Bharatanatyam, and
the vigour of the Kathakali I request
that much more funds be made
available for the research and for the
uplift of this Odissi dance, speciafly
for the variou8s manuscripts whch
have been found on palm leaves to
get them published. 1 know definite-
ly that four manuscripts, namely,
Sangeet Narayan, Abhinaya Chandri-
ka, Natya Manorama and Sangeet
Abhinaya Darpan, have been found
n palm leaves They are fully illus-
trated and specially the last one 1s the
complation of Sanskrit slokas with
commentary m Oriya poetry  These
manuscripts could find publication
Kavi Chandra Natyacharya Kali
Charan Patnaik has spent his whole
life in the research of this Odissi
dance and lately 1t has been brought
to limelight and public notice by
Shrimat: Indrani Rehman, the Miss
India of 1950 She has done splendid
work 1n recent years and all our
thanks go to her

An hon. Member Who had enough
of dances

Shri P. K. Deo. Sae is giving a per-
formance of Odiss1 dances tonight in
the Sapru House and I request hon
Members to visit that and see if my
remarks are right or not

Shri Panigrahi- Is the hon Minis-
ter gomng or not?

Shri P K Deo. Lately she has
visited many foreign countries with
her guru, Shrt Deva Prasad Das, in-
cluding USSR, Egypt, Italy, Switzer-
land, France, England and Germany
Specially her performance of the
Odiss1 dance has brought many laurels
to her and the foreign critics of art
have specially given a very favourable
opinion regarding the genumeness of
the Odissi dance

1 do not want to take the valuable
time of the House but I would be
failmg it 1 do not say a few words
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regarding the Chhou dance. Chhou
dance is a dance which has its heaa-
quarters at‘Seraikella. Since Serar-
kella has been integrated with Bihar,
they are getting stepmotherly treat-
ment for the development of Chhou
dance and Oriya culture and Oriya
language. I think that some interven-
tion from the ministerial level s
necessary so that the Chhou dance in
Seraikella gets full impetus and
prospers,

Whiie taking part in the debate on
the Ancient Monuments and Archaeo-
logical Sites and Remains Bill, I point-
ed out and in the Rajya Sabha the
Iate Shri P. C. Bhanja Deo also point-
ed out the desirability of preserving
the Chousath Jagini temple and other
temples in Ranipur Jharial in Bolan-
gir District. It is a part of my con-
stituency. It may be parochial, but it
is a fact that this monument is a very
beautiful monument and 1s of national
importance Uptill now the Govern-
ment have not realised its importance.
I think it is high time that the
Chousath Jogini and other temp!és n
Ranipur Jharial in Bolangir District
should be preserved as monuments of
national importance.
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A wframet W fedy w fedlt Wy
AvdT wrar F owgarr fear
&Y 3Ifwa 1T | o Fardeft wrar F ST
ST WA A H1E AT A w4 Ty
Afe 7 i wifge

&% I fird & ¥y f6 qtex
age a1 foeft g€ e “faew e
N qow”’, s w3l § “femfasr
ot acd fewt” wgd &, W el &
e fear mav § W7 99 TEE WY
AT @hAm 1 & 39 gEaw & -
Ay § 4y wwar, afeT T 3¢ € fw
= 2w & fed &hr ol & wEe
N 937 1 aZA ¥ AT FIE 7 IEW
@ AT | IW gEw W AR 9
fwaar @t €vm, ag Ay wr T g
# g f €8 T AW fare ¥ )
a7 & %€ AT e o g §
I sreaTTge fear Wik, 7 fe fadsh
W W TN W g /Ry AW )
# weft agxg ¥ Frdewr wem fe 4R
Wy 2 §, I 9} fawiT fer
aR |

Shri Humayun Kabir: Mr. Deputy-

Speaker, 1 am very grateful to the
non, Members of this House for their
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advice which has generally been con-
structive. There have been some cri-
ticisms also. But, I welcome such
«<riticism. After all, on any question,
there are bound to be certain differ-
<nces in the approach and differences
in points of view. But, by and large,
I appreciate the spirit in which the
House has approached the problems of
this Ministry and the many sugges-
tions which have been made.

1 would now deal with some of the
detailed criticisms which have been
made. Yesterday, I made a general
statement about the work of the
Ministry, what I consider to be the
outstanding achievements of the last
year and also some indication of what
T regard to be the most important
proposals for the next year. I was
happy to find, so far as the pro-
gramme for the next year 1s con-
cerned, there was no objection to
any one of the suggestions that I
made, on the contrary, quite a good
deal] of welcome for some of the
proposals which were placed before
this House.

Shr1 Pamgrahi who opened this
discussion, is generally a very in-
teresting and instructive speaker to
listen to, but I confess, I was a little
disappointed  yesterday, because he
did not come up to his usual stan-
dard and spent most of his time in
discussing a problem which does not
<oncern this Ministry at all. Whether
his remarks were correct or not, 1s
not for me to say Perhaps, when
the appropriate Demands come, this
question will be discussed But, I was
surprised to find, when he referred
to this Ministry, he referred to cer-
tain figures of 1955, and complained
about the small number of places 1in
Engineering and Technological institu-~
tions and the admissions thereto when
only a few minutes before that, Y
had informed the House through you
and therefore also him, that admis-
sions to Engineering Colleges and
“Polytechnics had almvst doubled in
‘the course of the last two years and
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the figures for 1636 was already con-
siderably more than the figures w!
he quoted for 1985. Therefore, 1
a little surprised, I must oonfun.
when this criticism was made As was
pomnted out rightly by my hon. friend
Shn Harish Chandra Mathur later on,
the two parts of the speech of my
hon. friend Shr1 Panigrahi did not
tally with each other. On the one
hand, he wanted that the number of
admiss should be increased at an
even fasteP rate and at the same time,
he was apprehensive that about 518
Engineering graduates had reg stu: J
themselves in the Unemployment Ex-
change.

Shri Panigrahi: May I explamn, Sir
I only pointed out that the existing
technical personnel in the country
were not being suitably provided for
and there should be co-ordination
between the different Ministries That
was my point

H

Shri Humayun Kabir: Certamnly,
co-ordination not only between the
different Mmistries, but co-ordina-
tion between the educational institu-
tions and industry, and co-ordination
between the different parties in this
House is also essential for the pro-
gress which we want for this country
as a whole I may be permitted to
say that my hon frmend has not given
us information about the status of
these 518 persons We do not know
as to what exactly was the status of
these 518 persons Were they gra-
duates of two monthg old or three
months old” Or, were they graduates
for the last one year who were un-
employed? I am not quite sure about
it It you go into the details you
wil] find that there would be very
few graduates indeed, who had ex-
perience of more than one year
Further, out of this 818, at least a
few of them may have been already
employed, but they could have re-
gistered because they were not satis-
fied with the kind of job that they
were doing and because they wanted
to get better jobs. So far as engineer-
ing graduates are concerned, there is



9347 Demands

really nothing to worry about, in the
next few years. There will be such
an increasing demand for engineers
that we will not be able to cope with
the demand completely.

15 hrs

My hon. friend referreq to the
National Physical Laboratory. He
promised that he would let me have
certain papers. Ag soon as I have
the papers I will go into the matter
in greater detail. On the basis of the
statement that he made, I made some
preliminary enquiries last night. I
find that there was a theft of copper
ingots of the value of Rs. 400 in Febr-
uary, 1888.

An hon. Member: How could be
get to know about these happenings?

Shri Humayun Kabir: He could
know it because it was recovered from
a sweeper who made a confession. It
was public knowledge. I am told that
there hags not been any other theft.
So far as platinum is concerned, there
is no report of any theft. Regarding
mercury, the loss may be due to dis-
titlation as it is a liquid metal. Here
also, we have no report of any theft.
If my hon. friend could give me con-
crete data, 1 shall certainly proceed
on that.

My hon. friend referred to the ques-
tion of administrative services carry-
ing higher salaries. Obviously, he had
not listened to me fully. I said that
so far .as the teaching posts in the
engineering and ‘technological insti-
tutes are concerned, we had succeeded
in equating them with the highest
type of administrative services in this
country. The junior scale in the
highest type of administrative service
is Rs, 850 to Rs. 850. We have ac-
cepted identical scales for lecturers in
Engineering and Technological
colleges. For Assistant Professors, we
have accepted the scale of Rs. 600 to
Rs. 1150. With this improvement in
the pay scales of the teaching staff,
the problem of recruiting teaching
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staff to our engineering and techno-
logical colleges will, I hope, be
matter of the past.

My hon. friend referred to the
Orissa Museum. We have made a
grant to that muspum last year.

Shri Panigrahi: How much?

Shri Humayun Kabir: I speak from
memory. We have made a grant of
Rs, 1 lakh.

Shri Panigrahi: They asked for 13
lakhs; and you give only one lakh.

Shri Humayun Kabir: Orissa is the
first State which has received the
grent. The grant was given to Orissa
to build its own museum. Any com-
plaint from Orissa would be rather
unkind.

Reference has been made about
Odissi dance. A number of my hon.
friends referred to that. I can say
that the Sangeet Natak Akadami has
already recognised it. It has already
been recognised as a traditional form
of Indian dance. They have not
recognised it as a classical form. As
a layman, I do not know the distinc-
tion between the classical form and
the traditional form. It is not very

" clear to me. In any case, this matter

is now before a Committee and that
Committee consists of experts and

- they will be taking a decision one way

or the other.

In regard to what Shri P. K. Deo has
said, we have asked Shri Kali Charan
Patnaik to prepare a general biblio-
graphy of the manuscripts of Odissi
dance. As soon as it is ready, publiea-
tion on Odissi dance will be taken
up.

Reference has been made to Koha-
rak by a number of hon. Members. I
am glad that they appreciate the work
that has been done and that is being
done. One hon. Member expressed
the view that the Konarak temple
would collapse, “ can assure him that
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far as we can work according to the
scientific and engineering knowledge
available today, Konarak will be
given every possible attention. It is
recognised as one éf the supreme
examples of Indian architecture. As
such, I agree, nothing must be done
which impairs its importance or its
value for future generations.

Some hon, Members said that
Orissa may be given a separate circle.
There are nine circles today. The
circle in Orissa is one of the consti-
tuent units, with 54 monuments there.
As against that, West Bengal has
103 and Assam has 56 monuments. 1
do not think we have reached a stage
when we can have a circle for every
one of the States in India. There are
certain advantages in grouping a
number of monuments together. If,
however, later on it becomes neces-
sary to do so, we shall look into the
matter, as and when the occasion
arises.

A reference has been made by Dr.
Melkote, with which I entirely agree,
that we must be very careful to en-
sure that there is no loss in quality as
a result of expansion of facilities in
engineering education. I can assure
him that there has been no relaxation
of standards so far as examination and
degrees are concerned. We do give a
certain amount of relaxation at the
time of admission. In view of the
inequalities between different regions
and between different communities in
the country, some such relaxation
may be necessary. After all, the
strength of the Indian community will
depend upon the strength of the wea-
kest link in the chain’ There-
fore certain privileges are given at
the time of admission in the number
of marks required. If the students of
the requisite type are not available,
then, such seats are thrown open to
general competition. That is why
in the Delhi Polytechnic we have re-
served twenty per cent of the seats for
the scheduled castes and scheduled

fllled. I am sure hon. Members will
not desire that a person should be
admitted to a technical institution re-
gardless of whether he is competent
or not. Certain reduced qualifications
have been laid down in the case of
comparatively backward communities.
There is a relaxation of, I believe, five
marks. I feel that it is not unfair to
give such a concession, With passing
years, I am confident that the students
from these communities will be able
to hold their owrr with students from
the other communities.

Here, 1 may cite an example
which happened a few years ago.
When the Overseas scholarship for
the scheduled castes and scheduled
tribes was being introduced, or, if 1
may put it the other way, when it
was re-introduced, we made it a con-
dition that no one could be considered
unless he had a first class in the
Master’s degree. Some hon. Members
of this House approached me and said
that under these conditions no candi-
dates from these communities would
be available. Our experience has
been that we got a number of sche-
duled caste and scheduled tribe candi-
dates who secured first class through-
out their career. So, we were able to
make a selection from among them. I
am sure that if opportunities are
given to these young men and women
of the scheduled casles and scheduled
tribes, they will be able to compete
on equal terms with the students of
the other communities. We shall al-
ways keep that in mind.

Dr. Melkote alss referred to the
question of wastag® I am happy o
say that on the who’e, wastage in our
technological institutions is not at all
high and compares very favourably
with that in many institutions else-
where. I can speak of two or three of
the most well-known institutions in
the U.S.A. in engineering and techno-
legy, and I can say that our wastage
is far less than the wastage in some

- of these institutions. I believe that

1



9357 Demands CHAITRA 12, 1881 (SAKA)

the percentage of success, so far as
the engineering degree colleges are
concerned, 18 considerably over 60
and m some cases, 1t is as high as
80 per cent, whereas in the engineer-
ing nstitutions in western countries,
the percentage of success 18 not Qquite
as high as that However, I agree that
this 18 a matter in which there 1z no
room for complacency, and we must
continually try to improve standards
and to ensure that the students get
the possible traimming and the highest
possible standards are mantained

.

Dr Melkote also referred to the
question of evening classes for people
who are in employment This 1s a
suggestion which has been welcomed
by educationists, and I can inform
the House that in the Delh; Poly-
technie, already there are evemng
classes, and 1n a number of other in-
stitutions elsewhere also We shall
examine how far these facilities can
be extended in the metropolitan cities
From the nature of the case, this kind
of concession will be required first
in the larger cities and then only,
perhaps, 1n smaller towns

My hon friend Dr Samantsinhar
asked whether the money was being
properly spent or not It i1s not for
me to give an answer to this ques-
tion We try to spend the money to
the best possible use, and I think
that the record of our achievement
in the last year will persuade the
House that the money has been well
spent

So far as the targets are concerned,
We have not only fulfilled the targets,
but in certain cases, we have overful-
filled the targets; the targets which
were fixed for 1961 have already
been surpassed, and we have set be-
fore ourselves new targets, and we
propose to fulfil even these new tar-
gets,

I can also inform my hon friend
Dr. Samantsinhar that it has been de-
cided to establish a site Museum in
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Konarak and another at Ratnagin,
which, I suppose, 15 another example
bf the neglect of Omnssa! I do not
know how else We can prove our re-
gard and consideration for Orissa

I might also mention that before
the beginming of the Second Five
Year Plan, there was not a single
engineering college 1n Orissa. and
there was not a single engineering
college in Assam Now, there are, I
believe, already two engineering
Colleges 1n Assam., and Orssa also
will have one engineering college be-
fore the end of the Second Five Year
Plan 1t 15 functioning, and another
! think. has either been established or
is going 1o be established fmirly soon.

My hon friend Shn C. R. Narasim-
han spoke about the evaluation of the
Work of the National Laboratonies
Some evaluation was done when Sir
Alfred Egerton came here, there was
3 committee under his chairmanship,
8nd that has gone into the work of
the laboratories And the best check
15 the publication programme of the
laboratories We are in constant touch
With the work that 1s being done, and
the fact that there has been a con-
Stant increase in the number of pub-
Lications, and in the number of new
licences taken as a result of the
Work of the laboratories, and the con-
Stant savings in foreign exchange by
building up new industries mn this
Lountry, of which I gave a very
Brief account yesterday, all this 1s 1
itself evidence that the National
Laboratories are working as well as
they can, but, of course, there 1s
&lways room for improvement, and 1
&m sure that the scientists who are
In charge of these laboratories wall
Continually try to better their owm
Berformances

My hon friend Shri C R Narasimhan
2lso referred to the question of duphi-
Cation of research That is an attitude
Which I do not understand. Strictly
Speaking, research can never be
duplicated Even if two people take
up the same problem, their training
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is different, thewr background is
different, their scientific equipment 1s
different, and their approach is
different, and, therefore, strictly
speaking, in research there can never
be duplication. On the other hand, a
certain amount of duplication is de-
sirable in such cases, because if two
or three or more people approach the
same problem from different angles,
new truth 1s likely to result We
know that in different fields of re-
search, whenever there 15 a cross
reference, what 1s very often des-
cribed as cross-fertihsation, as a re-
sult of contact between different dis-
ciphnes, and between different
sciences, the best results ensue. How-
ever, we take good care to see that
there 1s no wastage, and there is no
question of repetition of techmques,
by proper co-ordination among the
National Laboratories which 1s done
by the Council of Scientific and Indus-
trial Research, and for which we have
taken a further step in bringing the
Directors of the different national
laboratories into closer association
with one another

My hon. friend referred to the
Ramanujam Institute and the need for
encouraging the study of mathematics
1 am keenly conscious about the need
for improving the standard of mathe-
matics 1n this country; and for that,
certain measures are being taken I
believe a national committee on ma-
thematics has been set up recently
with Dr Bhabha, I think, asits chair-
man, and 1 think, Professor Chandra-
sekhar as the convener And this
committee will go into the gquestion
and we shall see what help we can
give. But this Ramanujam Institute
was a private organisation, and it was
not able to carry on; therefore, we
suggested that instead of letting it dis~
appear, a far better thing would be
to make it an integral part of the
Madras University and establish a
chair there, so that as a result of
contact with other professors of ma-
thematics and professors of phy-
sics and other people interested in
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these disciplines, the institute can
develop in the best possible manner.:

My hon. friend also asked about the
four higher institutes. They will be
on the same model. Though there may
be local varations, and there will be
differences in their disciplines in some
of the special subjects, yet the gene-
ral pattern of all the four institutes
will be the same.

1 was very happy to find that be
was anxioug that new blood should he
brought into our committees and com-
missions, 1 can assure him that we
have already started doing so. If he
looks at the constitution of the newr
research committees 1n the different
fields of science, which have been
set up this year, I think he will he
glad to find that there 1s an appre-
ciable proportion of young men and
new men from the universities, and
we have gone out of the old lhsts.

Shri V P. Nayar: Where do we get
the names?

Shri Humayun Kabir: If the hon.
Member tables a gquestion, J <hall
place the whole list before him

Shri V. P. Nayar: The bon. Minister
can say this after placing that state-
ment.

Shri Humayun Kabir: It 18 not
necessary, because these are publica-
tions available already, and I should
have though that the hon. Members
who are 80 interested m these subjects
would have looked at the publications
When I come to my hon. friend Shrt
V. P. Nayar, I shall have to say some-
thing on that point, and I hope he
will wait till I come to him.

1 was saying that we have already
taken action in the matter, and a
number of younger people are being
taken; and we are trying to avoid
some of the names which occur again
ang again. Of course. some of them
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are so distinguished, and they are an
useful that we want their services. we
want their advice. and we want their
experience, but at the same time we
also want new people to be associated,
and new people are being associated
in these different national labora-
tories, in the research committees and
the various types of committees which
we set up.

My hon. friend Shri B. C. Mullick
talked about the additionul posts in
this Ministry. I have looked into this
question again. The confusion has
arisen because of the way in which
the matter has been presented in the
Budget Demand. There is a post of
joint secretary shown there. but thi<
was created before the bifurcation of
the former Ministry of Education and
Scientific Research, and after bifur-
cation this post is shown in the Minis-
try of Scientific Research and Cultural
Affairs. There was no such Ministry
before, and, therefore, obviously, no
post could be shown under that Minis-
try. Similarly, there is an increase of
two deputy secretaries shown in thut
list. They came over to us from the
Ministry of Education with their work.
No additional posts were created. At
the Deputy Educational Adviser's
level, two posts were crcated last
year, one for the technical education
side and one for publications work.
But, as I said earlier when I interven-
ed, there is no provision for the
creation of any new posts in 1959-60.
All the posts to which references havs
been made were created in 1958-59.
But I presume it was because the
Ministry did not exist that this was
not shown in the budget statement.
and that is why this mistake has
arisen, .

My hon. friend Shri B. C. Mullick
talked about folk art and rural cul-
ture, Sponsoring the folk dances and
various other measures which we have
taken are intended precisely for this
Purpoge namely that the art and cul-
ture of the rural arees is promoted,
and not only that, but the gulf which
today unfortunately divides urban
and rural areas is largely overcome,
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We want the message of rural art to
g0 to the urban areas, and we want
that something of the intensity and
the dynamism of urban art is trans-
ferred to the rural areas, and in this
way, the discrepancy which exists
between the rural and the urban
areas is minimised.

1 have referred to the question of
the engineering colleges in Assamw
and Orissa, and polytechnics also 1
have mentioned. I should like to cor-
rect a misapprehension which my hon,
friend obviously has. He appealed to-
me to see that vijnam mandirs are noy
gituated in the district headquartera.
I am afraid he has not gone through
the report. Vijram mandirs are never
in district headquarters. They are
always in rural areas, and they can-
not be in district headquarters.”

I am grateful to my hon. friend Shr'
Harish Chandra Mathur for the gene-
rous support he gave to the Ministry,
but a good deal of his criticism was
not really directed against this Minis~
try, and the remarks which he has
made are probably addressed to some-
other higher quarter. If he feels
strongly in this matter, it is for him
to take it up with the appropriate
authorities, and not raise it in a dis-
cussion of this Ministry's affairs.

Shri Harish Chandra Mathur:
Parliament is the appropriate autho-
rity.

Shri Humaynun Kabjr: Parliament,
of course, is, 1 agree.

My hon. friend referred to the need
for greater contact between educa-~
tional institutions and employers. I
can assure him that these engineering
colleges do have these contacts, and
there is a condition in some colleges
that the person does not get a degree
unless he has for some time served
as an apprentice. Also, in the All-
India Council for Technical Education
industrialists and educational interests
are represented. We attempt to keep
these contacts as close as possible. I .
may also inform the House that when-
gver there is any proposal to start



9357 Demands

[Shri Humayun Kabir]

Aany new course, an attempt is ai~
ways made to find out, to assess from
industrialists the potentialities of em-
ployment for the new courses. Ob-
viously this cannot apply to all
«courses. There are certain funda-
mental courses which are necessary
and must be provided in educational
institutions regardless of employment
potential, but in a large number of
technical subjects, this close co-ordi-
nation is maintained and we always
endeavour to make these contacts still
<loser.

My hon. friend referred to the
three Akademis and seemed to regret
3 little that the headquarters are situ-
ated in Delhi. I am afraid that since
Parliament is also situated here, if my
hon. friend feels that we must take
everything to the rural areas, perhaps
the supreme body of the nation should
first go to the rural areas. But for
obvious reasons, Parliament cannct
be held in rural areas, and the head-
quarters of the Akademis, for simi-
lar though not identical reasons, can-
not also go to the rural areas. But
we shall try, and we 4o try, to see
-that there are contacts, and we do try
to see that what is done in the rural
areas is reflected in the work of the
Akademis and what is done in the
Akademi is reflected in the develop-
ments in rural areas:

My hon. friend has probably not
seen the reports of the Akademis.
“These reports are published and they
are available in the Library of Parlia-
ment. He will find there for example,
that the Sangeet Natak Akademi has
carried out surveys of rural art and
rural musie, the Sahitya Akademi
tries to help in the collection of folk
:songs, the Lalit Kala Akademi has
also tried to collect various forms of
rura]l art and in this way these con-
tacts are maintained.

Shri Panigrahi: Are you satisfled
«with the working of these Akademis
yourself?
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Shrt Humayun Kabir: Satisfaction
is a subjective term, and I would say
that I am one of those who is always
digsatisfled with many things, but at
the same time not so dissatisflied as
not to recognise that very good work
is being done by them within their
limitations.

My hon. friend raised the question
of the utilisation of scholarships. I
was rather amazed, if I may say so,
to hear from him that they are not
given on merit, This, I believe, is
the first time that I have heard a
statement like that. He himself went
on to say that he had neither infor-
mation nor any report. Now, I would
submit through you to my hon. friend,
if he has neither information nor re-
port, should a senior Member like
him give rise to a statement which
may cause misunderstanding? I think
that so far as selection for these merit
scholarships is concerned. on the
whole there never has been any com-
plaint. There are selection committees
constituted with very high powered
personnel, and the Ministry has at thc
most one or two representatives, The
others are all outsiders. In certain
cases the selections are made through
the UPSC, and I am happy to say thut
we have never had any complaints
Therefore, I was really shocked when
my hon. friend mentioned this, and
went on immediately to correct him-
self that he had neither report nor
information.

Shri Harish Chandra Mathur: I
never said anything which I had to
correct. 1 only said you should ins-
pire more confidence.

Shri Humayan Kabir: Confidence is
there and no question has been rais-
ed about the selections, and on that
matter I can take some pride because
we have a large number of scholar-
ships, and about the selections for
these scholarships no complaint has
been made till now. I do receive
letters from hon. Members, ang in
every case they have been satisfled
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that the best candidate has been
selected

Shri Horish Ohanilra Mathur: Mr
Minister, you are 30 far removed
from these complaints That 1s the
unfortunate part.

Shrl Humayun Kabir: Well, Sir, if
they are not brought to me, how can
T know Whenever they have brought
any complaint to my notice, I have en-
quired into 1t and I have not found
any cese

Shri Harish Chandra Mathur: To-
day there are complants even against
the UPSC You can go into the
matter very much It 13 much better
that we stop it here ‘

Shri Bumayun Kabir, I cannot help
complaints

Shn Harish Chandra Mathur I can
give him facts

Shri Humayun Kabir I will be
very happy if he gives me fadls, and
I can assure him that if there has
been any interference in any selec-
fion

Mr. Deputy-Speaker The hon
Minister need not stop He mav con-
tinue his speech

Shri Humayan Kabir 1 would plead
very strongly that m all these selec-
tions, not only must justice be done
but people must believe that justice
13 being done Therefore, if anything
18 brought to my notice, I shall cer-
fainly see that there i1s no repetition
of any mcident of that type

Shri Ferons Gandhi (Ras Bareh)
letters are not delivered these days!

Sbri Humayun Kabir: My hon
friend Shn Deas Gupta spoke about
the need of preserving and promoting
the culture of different groups m thus
country, and at the same time em-
phasizing the unity in diversity of our
vast and ancient land I think that the
whole programme of this Ministry has
been conceived exactly from that
16(A1) LSD 7
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angle, and that 18 why we have said
that we want to encourage every one
of the Indian languages and give all
possible help and certain measures
have already been taken in that
matter

Some of the other 1ssues which he
raised do not concern this Ministry
I cannot say anything about them, but
1 can say this, that if there are any
genume grievances, and they are
brought to the notice of the appro-
pniate authorities, I am sure they will
be Inoked into I can only say that
so far as this Mimustry 1s concerned,
we shall try to promote and develop
everyone of the Indian languages and
echion in that behalf has already been
mstiated. And I have myselt sad in
my opening speech that this 15 a topic
to which I give perhaps the highest
mmportance mn the field of internal
culture

My hon friend referred to the ques-
tion of archaeological monuments, and
said that some of them were not well
preserved We have about 5,000
monuments of national importance mn
this country, and by and large they
are well preserved, and as I stated
yesterday, we have received nothmng
but the highest praise from people 1n
India and outside, and experts in the
fleld say that the department of
archaeology in this country has been
working in a very efficient manner

Shnn Ferone Gandhi: Foreigners®

Shri Humayun Kabir. Foreigners
and Indians In thus very House to-
day my hon fnend was not present
here ut that time, otherwise he would
have heard, tributes were paid by a
number of hon Members, some of
them from the Opposition about the
work of the department of archaeo-
logv

Shri D, C. Sharma (Gurdaspur)-
Punjab 15 neglected in this matter
‘ Shri Humayun Kabir: I accept that
a comprehensive archaeological guide
has not yet been prepared, but we
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{Shri Humayun Kabir]
are taking action in the matter and
we shall try to get it out as soon ax
possible.

Now 1 come to my hon. friend Shri
Nayar. I really. do not know why he
said that he could not find. any ac-
count of the cultural activities of this
Ministry, when there are references
in the report and there are the detail-
ed reports given in the books publish-
ed by the three Akademis. If my hon.
friend will only take the trouble of
reading the reports of the three
Akademis, he will find that a good
deal of work in this ficld has been
done. Naturally in a field like this
there is no limit. You can do far
more. I do mof deny that for a
moment. But within the limitations,
within the resources, withift the time
given to us, if we have not carried
out the work, I think he would be
entitled to criticise us, but if we have
tried to do the best within the limi-
tations, I believe the Ministry can
expect the support of this hon. House

My hon. friend referred to excava-
tions at Mathura in order to find out
the history of Shri Rama and Shri
Krishna. I believe some excavations
were once attempted at Mathura, but
the initial results were not very
promising If my hon. friend
can give some mor2 data, we
shall certainly be willing to con-
sider where exacavations may be
carried out to find out about the his-
tory of Shri Hama and Shri Krishna.
He also said something about science
teaching, I could not fol'ow him; cer-
tainly my Ministry oguld not intro-
duce science teaching in the kinder-
gartens. It is outside the acope of my
Ministry.

Shri Harish Chandra Mathur: There
are many things outside the scope of
Shri Huomayun Kabir: There are

many things which pribably 1 could,

not do.

Regarding scientific terminology,
ihis is also a matter which is being
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dealt with in the Ministry of Educa-
tion today, and they are preparing—
they bhave the Board of Scientific Ter-.
minology which is p!'eplnnl-ftho
scientific terms.

My hon. friend, Shri P. K. Deo, ref-
erred to the manuscripts in Ladakh
and to the India Office Library. 8o
far as manuscripts in Ladskh are con-
cerned, if we get any, we will cer-
tainly preserve them. But there again
the work is divided partly between
this Ministry and the Ministry of
Education, because the National Arch~
ives are the concern of the other
Ministry, not this Ministry.

So far as the India Office Library
is concerned, I have said to the House

before t legally and monmally the
Library belongs to us, and the very
detailed note which was submitted to

the Government of the United King-
dom made this completely clear.
The very fact that the UK. Govern-
ment §as not been able to give any
answer to our points so far is evidence
that they have no legal grounds to
give. They are probably only trying
to postpone the evil day—evil day so
far as they are concerned and a geod
day from our point of view—when
the Library comes back to us. I
told the House once before, and I
would repeat, that we will not give up
our demand for the India Office
Library. We shall continue pressing
them. I may say that I have written
again on the matter. We shall conti-
nue our efforts till our ownership is
recognised and till we have contro!
over that Library.

Shri Panigrahi: Has he received
replies to our letters of 1956?

Shri Humaysn Kabir: As regards
the Kohinoor, I do not wish to add to
what the late Maulana Azad said in
this House, that the matter has not
been under discussion. There is no
intention to raise this question.

Now I come to Shri Jagdish Awasthi
before I conclude. He talked about
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the land for the Kanpur Institute. I
once before said in this House that
this iz a qQuestion he should address to
e Government of Uttar Pradesh
‘We are not concerned as to where the
Jand 13 or how the land is acquired
We shall establish the Institute when
the Government of the State gives
us land with a clear title There~
fore, any Question before the land
comes to us is one which concerns the
Government of UP and not this Gov-
ernment,

Regarding excavation at Bithur and
Jagman, 1 will make enquiries. I
cannot say offhand what sre the
possibilities there

My hon friend referred to cultural
delegations 1 can assure him that
while dancers and singerg go, others
also go We have a number of pro-
fessors in other countries who are
teaching Indian culture or Sansknit or
lecturing on Indian history We also
send groups of writers But obviously
when we send someone for a short
period outside, he cannot establish
contacts m that period in many flelds
A wnter requires time, and there is
the question of language A philoso-
pher or professor also requires time,
but when we send somebody for a
week or 15 days or month, people
versed in dance, painting and mussic
have an obvious appeal, and we must
utihse them as far as is necessary

My hon friend referred to the trans-
lation into English of Sindhi stones.
Thie 13 a8 & first step towards getting
themn translated into all the Indian
languages It was decaded to get
them trgnslated into English for two
reasons One 13 that the number of
pecple who know both the languages
almost equally well 13 more readily
avatlable when you take Englsh and
another Indian language than when
you take two Indian languages. The
second is that we immediately intro-
duce our writers not only to a public
and audience in India but to a public
and audience outside India as well. 1
am sure hon. Members would desire
that writers in India should be known
outnide India as well, and 1n this way
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they receive not only encouragement
and recogmition but also bning recog-
mtion for our country

Regarding the Persian translation of
Duscovery of Induw, 1t 1s for presenta-
tion abroad It 1s not 1o be used here
This sort of work i3 bemg done and
it 15 greatly appreciated in other
countries [ am sure that whenever
necessary, we will have to undertake
similar translations  This is not the
only book Many others are bewmng
translated and we have a regular
programme 1in  consultaton with
UNESCO for translating a large num-
ber of Indian classics into some of the
major languages of the world, and for
translating books from major langu-
agey of the world into Indian langu-
ages, as also translations from one
Indian language to another

1 have tried to the best of my ability
to answer every pomnt raised and I
now place the Demands for the ac-
ceptance of the House

Shiri V P. Nayar: May 1 ask a ques-
tion”

Mr. Deputy-Speaker: I thunk this 18
enough .

Shri V. P Nayar. You gave me only
ten minutes [ want to seek some in-
formation

Mr. Deputy-Speaker: I should not
have given that

Shri V. P. Nayar: 1 do not regret it.
I want to know from the Minster
whether 1n the surveys now bang
made, especially the Geological,
Botanical and Zoological Surveys,
Government have considered the
desirability of associating students at
the graduate level from Unuversities,
dividing India into different regions
for the Universities to expedite the
work

Shri Humayun Kabir: This 13 an
entirely new 1sste So far as the
Gealogical Survey 1s concerned, I do
not deal with it. So far as Zoologi-
cal and other Surveys are concerned,
we are associating Univermties.
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Shri Ferose Gandhi: But the Zoo is
with the Agriculture Ministry.

Mr. Deputy-Speaker: I take it that
the cut motions are to be withdrawn
with the leave of the House.

All the ~cug motions were, by legve,
withdrauwn

Mr Deputy-Speaker: The question
is:

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 81st
day of March 1960, 1n respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 74 to 80 and 129
relating to the Ministry of Scienti-
fic Research and Cultural Affairs”.

The motion was adopted.

{The motions for Demands for Grants
which were adopted by the Lok
Sabha are reprodured below—Ed.}

Demanp No 74—BIINISTRY OF SCIRNTI-
F1c RESEARCH AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs 26,88,000 be granted to the
President to complete the sum
necessary to defray the charges
wiuch will come 1n course of pay-

Demann No. 76-—-Suavey or lmma

“That a sum not exceeding
Rs. 1,47,71,000 be granted to the
President to complete the sum
necessary to , defray the charges
which will come in course of pay-
ment during the year ending the
315t day of March, 1960, in respect
of ‘Survey of India'.”.

Drxmaxnd No. 77-~BOTANICAL Survey

“That a sum not exceeding
Rs. 14,07,000 be granted to the
Pres.dent to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, m respect
of ‘Botanical Survey'.”.

DeMAND No. 78—ZooroGrcal Surver

“That a sum not exceeding
Rs. 10,40,000 be granted to the
President to complete the sum
neccssary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1960, in respect
of ‘Zoological Survey’.”.

Demaxp No. 79—ScrEntrrre Ressamex

AND CULTURAL AFFAIRS

“That a sum not exceeding
Rs 11,88,06,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, in respect
of ‘Scientific Research and Cul-
tural Aftairs'.”.

ment during the year ending the DEMAND No. 80—MISCELLANEOUS
3ist day of March, 1960, in respect DxrartmENTs AND  EXPENDITURS
of “Ministry of Scientific Research UNDER THE MINISTRY OF SCIENTIFKC

and Cultural Affairs’.”.

Demanp No. 75—ARCHAZOLOGY

“That a« sum not exceeding
Rs 96,13,000 be granted to the
President to complete the sum
necessary to  defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Archaeclogy’.”.

RESEARCE AND CULTURAL Arrams.

“That a sum not exceeding
Rs, 33,79,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Miscellaneous Depertments
sand Expenditure under the Minis-
try of Sclentiic Ressarch and
Cultural Affairs’.”.
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Damanp No. 120—Carrzan. Ovriay or
THE MintsTay oF ScmntTiric Re-
EBARCE AND CULTURAL Arrams

“That a sum not exceeding
Rs. 2,18,03,000 be granted to the
President to complete the sum
necessury to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1980, in respect
of ‘Capital Outlay of the Minis-
try of Scientific = Research and
Cultural Affairs'.”

MINISTRY OF TRANSPORT AND COMMUNI~
CATIONS

Mr. Deputy-Speaker: The House
wil] take up discussion on Demands
Nos. 86 to 94 and 131 to 135 relating
to the Ministry of Transport and
Communications for which 8 hours
have been allotted.

Hon, Members desirous of moving
cut motions may hand over at the
Table within 15 minutes the numbers
of the sclected cut motions 1 shall
treat them as moved, if the members
m whose names those cut motions
stand are present in the House and
the motions are otherwise in order.

DxManp No. 85—MiINisTRY OoF TRANS-
PORT AND COMMUNICATIONS

Mr Deputy-Speaker: Motion mov-
ed:

“That a sum not ecxceeding
Rs. 30,01,000, be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
af ‘Ministry of Transport and
Communications’.”.

Dxuanp No. 88—INpian Posrs amp
THReRAPES DEPARTMENT (INCLUDING
Worxnig Exprwsxs)

.dllr. Deputy-Speaker: Motion mov-
“That a sum not exceeding

Res. 60,81,60,000 be granted to the
President to complete the sum

v
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necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, in respect
of ‘Indian Posts and Telegraphs
Department (including working
expenses)°’.”

Dezmanp No. 87-~MERCANTILE MARmINE
Mr Deputy-Speaker: Motion mov-
ed 3

“That a sum not exceeding
Rs. 63,19,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Mercantile Marine'."”,

Demanp No 88-- Licur-Housks AND
LicHr-sHIes.
Mr Deputy-Speaker: Motion mov-
ed.

“That a sum not exceeding
Rs. 1,18,13,000 be granted to the
President to cumplete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3lst day of March, 1960, in respect
of ‘Light-Houses and ‘Light-
ships'.”,

Demany No 89—Merrrororocy

Mr Deputy-Speaker: Motion mov-
ed

“That a sum not exceeding
Rs 1,4893,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, m respect
of ‘Meteorology’.”

DemaNu No 90—Overszas COMMUNI-
CATIONS SERVICE

Mr Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 1,17,83,000 be granted to the
President to complete the sum
necessary to defray the charges





